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PREFACE 

This Brochure gives hrief information about the work done by the following 
. Committees of the Haryana Vidhan Sabha for the year 1998-99 : - 

1. Committee on Public Accounts. 

2, Committee on Public Undernakings. 

3. Committee on Estimates. 

4. Committee णा the Welfare of Scheduled Castes, Scheduled Tribes and 
Backward Classes 

5. Committee on Govermment Assurances. 

6. Committee on Subordinate Legislation. 

7. Committee of Privileges. 

8. House Committee. 

Y. Library Committee, 

10.  Committee on Petitions, 

[1. Rules Commifiee, 

- 12. Business Advisory Committee. ) 

]A 13: Committee on Suicide Committed by farmers, 

CHANDIGARH ° . SUMIT KUMAR, 

Secretary.
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S PUBLIC ACCOUNTS COMMITTEE 

The Committee for the year 1998-99 was nominated by (एड Hon'ble. Speaker. 
in persuance to the motion moved and passed by the Haryana Vidhan Sabha in its 
sitting beld on the 20th Javary, 1998 to authorising him to nominate the members of 
the Comunittee on Public Accounts for the year 1998-99 which was notified vide 

Haryana Vidban Sabha Secretariat Notification No. PAC-1/98/19, dated 7th May, 
1998. ह 

2. The Committee fixed/held a total number of 71 meetings during फिट pen"od. 
under review. The names of the Members and Number of meetings attended by each 

of the Member घाट shown in the following table ;- 

Sr.  Name of Member - Nurnber of 
No. meelings 

) attended 

1. Shri Sat Pal Sangwan; Chairperson 64 

o % 2. ShriBanta Ram Balmiki, Member 69 
3. Shri Khurshid Abmed. Member 67 
4. Shri Dhir Pal Singh, Member : 67 

मै... Shri Ashok Kumar, Member 71 

6. Capt. Ajay Singh, Member 64 

*7.  Shri Anil Vij, Member 7 

8.  Shri Niraml Singh, Member — 

9. Shri Somvir Singh. Member . 54 

*#10. आएं Bijender Singh Kadyan, Member- . 6 

* Resigned from the Membership of the Committee on 29-6-98 and the Hon'ble 
Speaker, Haryana Vidhan Sablia has accepted the sume with effect from 8th 
July, 1998. 

** Nominated as Member of the Public Accounts Committee for the remdining 

period of the year 1998-99 against the vacancy cause by the resignation of 

Shri Anil Vij, M.L.A. from the Membership'of the Public Accounts Commitiee. 
He has resigned from the membership of thé:Committee on Public Accounts 

e with effect from 10th March, 1999 (A.N.) on his appointment as Minister of 

State. :



REPORTS/ACCOUNTS EXAMINED 

The Committee examined the Appropriation Accounts/Finance Accounts of 
the Haryana Government for the year 1994-95 and also examined the Report of the 

Comptroller and Auditor General of India लि the year ended 31st March, 1994 
(Remaining Paragraphs) and.31st March, 1995 (Civil and Revenue Receipts). 

Meetings held and Business transacted 

The dates of meetings, the number of Members presented and business 
transacted at each meeting are given below - 

Sr. Date of Meeting Number of Business transacted 
No. Members 

present 

1 2 3 4 

1. वि May, 1998 7 . Secretary, Haryana Vidhan Sabha explained 
the scope and functions of the Committee 

to the members, 

2
 190 May, 1998 7 The (‘ommittee scrutinised the replies 

received from the Development 
Department in respect of paragraph No. 6.5 
ए the C. & AG of India for the year ended 
3lstmarch, 1994 (Civil). 

3. 26th May, 1998 7 The Committee scrutinised the quarterly 

. progress report for the quarter ending 
31-12-97 in respect of Mines and Geology 

. Department. 

4. 4th Jupe, 1998 7 The Committee scrutinised घाट replies 
received from the Govi. with regard to the 
implementation of the outstanding 

. paragraph of recommendation/observation 

made an the Report of the C & AG of India 

relating to the Printing and Stationery 
Department. 

5. Yth June, 1998 7 (iy Oral examination of the 

Representutives of the Development 

Deparument in respect of paragraph 
6.5 of the report of the C& AG of 

India for the year 1993-04 (Civil).
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6. 18th June. 1908 

7. 23rd Ione, 1998 

8. 290 June, 1998 

9. 30th June, 1998 

(ii) 

1} 

(i1} 

(i) 

The Commitiee decided 10 hold its 
meetings on 24th and 25th June, 
1998 at 4.00 PM. and 10.00 AM. 
respectively at Shimla. 

Oral  examination of ' the 

Representatives of Haryana Rural 

Development Department in respect 
of paragraph No. 6.6 of the Report 
of the C & AG for the yeur ended 
31st March, 1994 (Civil) 

The Committee dsecided to 
underiake its on the spot study tour 

to the certain schemes/projects 
(Farms) of the Development 
Department sttuated at Sirsa. Hisar 
and Bhiwani districts of the State 
w.e.f, 24th to 26th June, 1998, 

Coosideration of papers placed before 
the Committee. 

Tire Committee partly scrutinised the 
replies received from the Govt. in 

regard to various paragraphs of the 
report of the CC & Alr of India for the 
year 1943-94. 

Due to some unavoidable 
circumstances the Committee 

decided to postpone its on the spot 
study tour to Sirsa. Hisar and Bhiwani 

districts which was to be undertiken 
w.e.f. 24th to 26th घाट, 1998, The - 

Committee also decided to undertake 

on the spot study tour w.e.f. 3th June 
to 1st July, 1998 to Hisar and Bhiwani 
districts. 

The Committee informally discussed 
various matters in respect of on the spot 
study tour of the Committee for 30th June 
und Ist July, 1998, 

The Comunittee visited the Hisur district.
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10. 

12. 

13.. 

14, 

15, 

16. 

1st July, 1998 

. 7th July, 1998 

14th July, 1998 

4th August, 1998 

Sth August, 1998 

t 

) 11th August, 1998 

12th August, 1998 

The Committee visited the Bhiwani 
district. 

Cral examination of the Representatives of 

the Agriculture Department in respect of 
paragraph No. 1.4, 1.7, 1.8, 5.1 and 5.2 of 
the Report of C & A€ of India for the year 
1993-94 (Revenue Receipts). 

Oral examination of the Representatives of 
‘the Transport Department in respect of 

paragraphs No. 1.8, 1.9, 1.9.1, 1.9.2 and 
4.1 of the Report of C & AG of India for 
the year 1993-94 (Revenue Receipts). 

(i) Consideration of papers placed before 

the Committee, 

(i) Oral examination of the 
Representatives of the Mines and 
Geology Department in respect of 
paragraph No. 1.4 and 1.8 of the 
Report of the C & AG of India for 
the year ended 31st March, 1994 
{Revenue Receipts), 

Consideration of papers placed before (पट 
Committes. 

Oral examination of the Representatives of 
the Co-operation Department ता respect of 
paragraphs No. 1.4, 1.8, 5.1, 5.3 and 5.4 of 
the Report of the C & AG of India for the 
year 1993-94 (Revenue Receipts). 

i Oral examination of  the - 

Representatives of the Power 

Departiment and the Haryana State 
Electricity Board in respect of 
paragraph No. 1.4 of the Report of 
the C & AG of India tor the year 

1993-94 (Revenue Receipts) 

(i) Oral  examination of the 

Representatives of the Animal 

Husbandary Department in respect of 

paragraphs No. 1.6, 1.8, 5.1 of the 

oy 
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17. 18 Aungust, 1998 

18. 25th August, 1998 

19. 1st September, 1998 

20. 2nd September; 199§ 

21. &th September, 1998 

22. 9th September, 1998 

4 

23. 15th September, 1998 

> 
=3

 

Report of the C & AG of India for 
the year 1993-94 (Revenue Receipts). 

The Committee scrutinised the replies 

received from the Horticulture, Industries, 

Finance (Lotteries), PW.D. (B&R) and 

Public Heaith Departments in respect of 
paragraph No. 1.8 of the Report of the 

C & AG of India for the year ended 31st 
March, 1994 (Revenue Receipts). 

(1) Consideration of paper placed before 

the Committes, 

(ii) The Commitiee scrutinised the 
replies received from the Health 
Department in respect of paragraphs 
No. 1.8, 5.1 and 5.5 of the Report of 
( & AG of India for the year ended 
31st March, 1994 (Revenue 

Receipts). 

Oral examination of the Representatives of 
the Social Welfare and Women & Child. 
Development Depariments पा respect of 

paragraphs No. 3,14 and 3.2 of the Repont 
of C & AG of India दिए the yeur 1994-95 
(Civil). 

Oral examination of the Representatives of 
Agriculture Department in respect of 

paragraphs No. 3.3, 3.4 & 7.1 of the report 
of C & AG of Indiu for the year 1994-95 

(CiviD, 

Oral examination of the Representatives of 
the Industries Department in respect of 
paragraphs No. 6.11, 6.3, 3.1.5 & 3.1.6 of 
the Report of C & AG एवं India लि the year 
1994-95 (Civil). 

Oral examination of the Representatives of 

the Education Department in respect of 

paragraphs No_3.6, 3.7 & 5.3 of the Report 
of ¢ & AG of India for the year 1994-95 
(Civil). ’ 

Consideration of papers placed before the 

Committee,
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24, loth Seprember., 1998 

25. 22ad September, 1998 

26, 20t September, 1998 

27. 30tk September, 1598 

उस, 6th October, 1998 

Consideration of papers placed before the 
Committee. 

The Committee scrutinised the replies 

received from the Imigation Department in 
regard to  implementation of 
reconunendations/observations made by 
the Committee of the following paras of 

various Reports of the Comumittee ;- 

Paras Reports 

15 215 

29 23rd 

10 32nd 

35 & 73 34th 

26, 28,29 & 30 38th 

24 4th 

345 &6 42nd 

19 44th 

{i) Consideration of papers placed before 
the Committee. 

(if) The Committee decided to hold its 
meetings at Haryana Bhawan, New 

Delhi (जा 14-1{-98 and 15-10-9%8 w 
scrotinise the replies received from 
the Agriculture Department and 

PW.D. (B & R) Department in 
respect of implementation of the 
observations/recommendations made 
by the committee in various 

paragraphs of different Reports: 

Oral examination of the Representatives of 
tbe Irrigation Department in respect of 
pargraphs No. 4.11 and 4.12 of the Repart 
of C & AG of Tndia for the year ended 

31st March, 1995 (Civil). 

Oral examination of the Representatives of 

the Public Health Department in respect 

of paragraphs No. 4.1,4.2,4.3, 44 and 4.5 
of the Report of C & AG of India for the 
year ended 31st March, 1995, 

न 
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29. 7th October, 1998 

3(). 120 Qctober, 1998 

31. 14th October, 1908 

7 

7 

(1) Oral examination of the 

Representatives of the Food and 

Supplies Department in respect of 
paragraph No.7.6 of the Report of the 
C & AG एव India tor the year ended 

31st March, 1995 (Civil},, , 

(४). The Commitiee decided to undertake 

its study tour to the States of 
Maharashtra, Goa and Karnataka 

from 29-11-98 to 11-12-98, 

The Committee. scrutinised the replies 
received from the Agriculture Pepartment 
in regard to implementation of 

recommendations/observations made by 

the Committee of the following paras of 
various Reports ए the Committee न 

Paras Reparts 

28 19th 

20 22nd 

56 32nd 

33 & 34 36th 

25,55 & 56 3%th 

3&4 . Afith 
35, 36. 37. 39 & 40 42nd 

108,109 & 110 441h 

The Committee scrutinised the replies 

received from the PW.D. (B&R) 

Department in regard to tnplementition of 
recommendations/abservations made by 

the Committee of the following paras of 
various Reports of the Commiitee ;- 

Paras Reports 

33 Tth 

14 28th 

30 32nd 

26,27,29, 31 & 51 36th 
38, 57. 58,59, 60, 61 3&th 
& 62
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32. 

33, 22ad October, 1998 

15th October. 1998 

34. 27th Qctober, 1998 

1
 

*_
h 28th October, 1998 

The Committee scrutinised the replics 
received from the PW.D. (B&R) 

Department in regard to implementation of 

recommendations/observations made by 

the Committee of the following paras of 
various Reports of the Committee पा 

Paras Reports 

37.38 & 39 40th 

64.66,67,68,69, 70, 42nd 
71,72, 73,74, 76, 

77 & 81 

(i} The Committee decided (0 pustopone 

the oral examination of the Financial 

Commissioner and Secretary to 
(iovt., Haryana, Transport 

Department as he has shown his 

inability to attend the meeting एवं the 

Committee, 

(i) The Committee decided to start the 
four programme to the States of 
Mubarashtra. Goua and Karpataka 

from 9th December, 1998 instead of 

29ih November, 1998 as decided 

earlier. 

Oral examination of the Representatives of 
the कि, (B&R) Department in respect 

of paragraphs No. 4.6,4.7 and 4.8 of the 
Report of the C & AG of India for the year 
ended 31st March, 1995 (Civil). 

(i)  Consideration of papers placed hefore 
the Committee. 

(i) Oral examination of the Represent- 

atives of the Finance Departtnent in 

respect of paragraph No. 2.2.3 

relating 10. Excess Over Grants/ 

Appropriation of the Report of the 

" & AC of India for the year 
1994-95 (Civil).
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36. 

37. 

34 

39, 

3rd November, 1998 

10th November, 1998 

11th November. 1998 

17th November, 1998 

7 

7 

4 

7 

(i) Consideration of papers placed before 
the Committee. 

(i) Oral examination of पीट Represent- 
atives of the Transport Departinent in 
respect ए paragraphs No, 7.1 & 7.2 

of the Report of the C.& AG of India 
for फिट year 1994-95 (Civil). 

The Committee scrutinised the replies 
 received from the Excise and Taxation 

Department in regard to implementation of 
recommendations/observittions made by 
the Commiiitee of the following paras of 
various Reports of the Commiitee :— 

Paras Reports 

62, 63,64. 66, 67.69 &  34th 
70 

91, 92, 95, 94,95, 96.  44th 
97. 98, 99, 100. 101. 
102. 103, 105. 106 & 
107 

The Committee scrutinised the replies 

received from the Health Depurtment in 
regurd  to  implementation of 
recommendations/observations made by 
the Committec of the tollowing paras एव 
various Reports of the (Committes :— 

Paras Reports 

53 34th 

18 (b) उप 

89 10 प्र3, 96 & 97 42nd 

20,27 & 28 44th 

(i) Consideration of papers placed before 
the Commiuee. 

(वि Oral examination of the Represent- 
atives  of  the Development 
Department in respect of paragraph
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4(). 180 November, 1998 

41. 25th November, 1998 

42. 26th November, 1998 

43. Ist December, 1998 

' No. 6.6.8 IV (ए) of the Report of 
C & AG of India for the year 
1993-94 (Civil) and paragraphs 
No. 6.4 & 6.5 of the Report of C & 
AG of India for the year 1994-95 

(Civil). 

{iii) The Committee decided to postpone 
its study tour to the states of 

Maharashira, Goa and Karnataka 
scheduled 10 be undertaken with 
effect from 9-12-1998 for the time 
being., 

Oral examination of the Representatives एव 
Animal Husbandry Department in respect 
of paragraph No. 3.5 of the Report of 
C & AG of India for the year 1994-05, 

The Committee scrutinised the replies 
received from the Transport Department in 
regard  to  implementation  of 
recommendations/observations made by 
the Committee of the following paras of 
various Reports of the Committee :— 

Paras - Reports 

45 19th 

18 25th 

22, 23, 24, 25 & 26 42nd 

81.82.83.84.85.86,87. 44th 
AR89 & Y0 

(1) Consideration of pupers placed before 
the Committee:. 

{ii) Oral examination of the Represent- 
atives of the Irrigation Department in 
respect of paragraphs No. 4.11, 4.14 

& 4.15 of the Report of C & AG of 

India for the year 1994.95 (Civil). 

(i) Consideration of papers placed before 
the Committee, 

लीग il
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44. 2nd December. 1998 

i 

45, 8&th December, 1998 

6 

7 

(i) 

(iii) 

i) 

(i) 

(iti) 

(iv) 

(i) 

(ii) 

Oral examination of the Represent- 

atives ए the Horticulture Department 

in respect of the paragraph No. 3.10 

of the Report of C & AG of India for 
the year 1994-95 (Civil). 

Confirmation of proceedings. 

Oral examination of the 

Representatives of the Supplies and 
Disposal Department in respect of 
paragraph No. 7.8 तर घाट Report of ¢ 
& AG of India for the year 1994-95 
(Civil). 

Oral  examination of  the 
Representative of the Printing & 
Stationery Department in respect of 

paragraph No. 7.7 of the Report of (.' 

& AG of India for the year 1994-95 
(Civil), 

The Committee drafted and tinalised 
its 47th Report लि the year 1998-99 

on the Appropriation Accounts/ 
Finance Accounts of the Haryana 

Government for the year 1994.95 
{Civil). 

Confirmation of proceedings. 

The Committee decided to bold its 
meetings at Faridabad on29th & 30th 
December, 1998 to examine the 
Representatives of the Excise .& 

Taxation Department in connection 
with various paragraphs of the Report 
of " & AG of Tndia for the yeur 
1994-85 (Revenue Receipts). 

Oral  examination of  the 

Representatives एव the Towd and 
Country Planning Department in 

respect of paragraph Nos. 6.8, 6.9, 
6.10. 6.11 and 7.1 of the Report of ह 

& AG of Indin for the year 1994-95 
(Civil),
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46. 90 December, 1998 7 (i) 

(iif) 

Consideration of paper placed before 
the Committee. ' 

Resumption of oral examination of 

the Representatives of the Transport 

Department in respect of Paragraph 

Nos, 7.2 (1), 7.2 (i1) & 7.2 (iii) of the 

Report of C & AG of India for the 

Year 1994-95 (Civil). 

The Committee decided to vndertake 

study tour to the States of 
Maharashtra, Goa and Karnataka 

from’ 4th January to 16th Janvary, 
1999, The Committee also decided 

to hold its own meetings at 
Varindavan Garden on 12-1-98 and 
in Huryany Bhawan, New Delhi on 

4-1-99 and 16-1-99 hetore 

proceeding and after the study tour. 

47. 150 December. 1998 7 Oral examination of the Representatives of 

) the Forest Department in respect of 

paragraph No. 3.8 of the Report of (' & 
A3 of Iudia for the year 1994-95 {Cjvil}. 

48. lo6th December, 1998 7 (1 

(i) 

(iii) 

Consideration of papers placed before 
the Committee. 

Oral examination of the 

Representatives of the Local 

Covernment Department छा respect एव 
paragraph Nos. 6.1 & 6.2 of the 

Report of the C & AG of India for 
the year 1994-95 (Civil). 

The Committee slightly changed the 

carlier approved tour programme and 
decided 10 proceed on tour w.e.f. 

6-1-99 justead of 4-1-1999 and also 

decided to hold its own meeting वा. 
Qoty on 15-1-99 in place फिर 
Varindavan Garden. 

49. 22nd December. 1998 ¥ Resumption एवं oral examination of the 

Representatives एव the Public Health 

Department in respect of paragraph Nos. 

न
क
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28 December, 1998, 

29th December, 1998 *' 

1 

अप December. 1998 

4ih January, 1999 

उनका (1), 7010 हि, 7.1.10 (पा, 7.1.10 

(iv) and 7.1.10 (v) of the Report of C & 

AG of Tndia for the year 1994-95 (Civil). 

Resumption of oral examination of the 
Representatives of the Public Works 

Depariment (B & R) in respect of paragraph 
Nos. 4.9 und 4.10 of the Report of (' & AG 
of India for the year 1994-95 (Civil). 

The Committee discussed with the 
representutives of the Excise and Taxation 

Department, the paragraph Nos.1.4, 1.5, 

1.6, 1.7. 1.8. 2.1, 2.2. 2.3. 24, 2.5 and 2.6 
of the Report of the " & AG of India for 

the year ended 315 March, 1995 (Revenue 

Receipts), 

The Committee resurued the discussion 
with the representatives of the Excise and 

"Taxation Deparunent, the paragraph Nos. 

27,28, 29 210, 2.11, 2.12. 2.13, 4.1, 

4.2.4.5.4.6.4.7and 4.8 of the Report of C. 

& Ay of India for the year ended 3151 

March, 1995 (Revenuc Receipts). 

. The Commitlee scrulinised the replies 

received ftom फिट (roverngient पा regird. 

‘to implementation or recommendations/ 
observations made by the Committee of the 

following paras of various Reports of the 

Cominittee  relating te  various 

Departments:— 

Paras Reports 

29,30 21st 

47 ' 23rd 

54, 58 25th 

49, 55 26th 

91. एफ, 71 & 76 32nd 

34 18th 

25 19th | 

16 22nd
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55. 

56. 

57. 

58. 

-S)(_' 

60. 

61, 

00 January 1999 

7th January. 1999 

Oth January, 1999 

[2¢h January, 1999 

15th January. 1999 

17th January, -1999 

2 st January, 1999 

16th February, 1999 

&) 

The Committee framed the guestiotmaire 
to be discussed with the Sister Committees 
during its tour to the States of 
Maharashitra, Goa and Karnataka from 

6-1-99 1o 17-1-99, 

The Committee discusssed the matters एव 

conunon interast with the Sister Committee 

of Maharashtra Legislative Assembly. 

The Committee. discussed the matters of 

common interest and procedural matters 
with the Secretary एव Goa Legislative 
Assembly. 

The Committee discussed the matters of 

common interest with the Sister Committes 

of Karnataka Legislative Assembly. 

The Committee reviewed the discussion 

held with the Chairman of फिट sister 
Committee of Karnataka Legislative 
Assembly. 

The Committes reviewed the discussions 

held with the Sister Commities of 

Maluirasiitra Legislative Assembly and 
Secretary Goa Legislative Assembly. 

(i) Confirmation of proceedings. 

(11} The Committee drafted and finalised 

its 48th Report for. the year 1998-99 
on the Report of the C & AG of India 
for the year ended 31st March, 1994 

(Remaining Paragraphs) and 31st 
March, 1995 (पंच and Revenue 

Receipts). 

(i) Consideration of papers placed before 
the Committee. 

(ii} Resumption of oral examination of 

the representatives of the Public 
Health Department in respect of 

paragraph एड, 4.1.10 (vi), 4.1.10 

(vii), 4.2, 4.3 and 4.4 of the Report 

of C & AG of India for the year 
1994-95 (Civil). 

Iy
 

Ay
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62. 170 February, 1999 6 

63. 22nd February, 1999 8 

64. 24th February, 1999 '8 

4 

65. 25th February, 1999 8 

Resumption of oral examination of the 

representitives of the Irrigation Department 

in respect of paragraph No. 5.1 of the 
Report of C & AG of India for the year 
1994-95 (Civil). 

(i) The Committee scrutinised the 
replies received from the Govermiment 

in regard to the paragraphs relating 
ro Revenue Department of the Report 

of C & AG of India for the year ended 
व151 March, 1994 (Revenue 
Receipts). 

The Committee scrutinised the replies 
received from the Industries Department 
in regard w implementation of 

recommendatons/observations made by 
the Comumittee of the tollowing paras of 
various Reports of the Committee :- 

Paras - Reports 
8 6th 

5 Yth 

2 ' 16th 
10 22nd 

4.6.7 & 8 32nd 

11,12 & 54 34th 

13 36th 

The Committee scrutinised 06 replies 
received from the Revemye Deparunent in 

regard 10 implementations of 
recommendations / observations made by 

the Committee of the following paras of 
various Reports of the Committee ;- 

Paras Reports 

39 22nd 
25 32nd 

29, 30 & 31+ 34th 
48 _ 3600 
18 38th
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५0, ५91 & 92 40sh 

102 42nd 

65 44th 

66. 3rd March, 1999 

67. 9th March, 1999 

68, 10th March. 1999 

69. 16th March, 1999 

70. 170 March, 1999 

(प्रा examination of the representatives of 

the Revenue Department in respect of 
paragraph Nos. 1.4, 1.6, 1.7, 1.8, 1.9, 3.1 
& 3.2 of the Report of ( & AG of India for 
the year 1993-894 (Revenue Receipts). 

Resumption of oral examination of the 
representatives of the Revenue Department 
in respect of paragraph Nos. 3.2 & 1.4 of 
the Report of C & A of India for the year 

1993-94 (Revenue Receipts) and paragraph 
Nos. 6.6, 3.13 of the Report of C & AG of 
India for the year 1994-95 (civil}. 

(i) The Committee partly scrutinised the 
replies ceceived from the Town and 

Country Planning Department in 

respect of agenda left over from the 

meeting held on 8-12-98. 

(ii) फिट Committee decided to inspect the 
various projects of Irrigation 

Depatment located ar Slapper. 
Pandol, Manali, Sunder Nagar, 
Nangal and Tajewala Heud Works 

w.e.l. 25th March to 3(th March, 
1999, 

Resumption of oral examination of the 
Town and Country Planning Department 
in respect of paragraph No. 6.7.7 of the 
Report of C & AG of India for the year 

1994-95 (Civil). 

(i) Consideration of papers placed before 

हू the Comumittee. 

(i) Resumption of oral examination of 
/the Representatives of  the 
Transport Department in respect of 

paragraph No. 7.2 (iv) of the Report 

of C & AG of India for the year 1994- 
95 (Civil), 

¢
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1 2 3 4 

71. 30th March, 1999 7 (i} Consideration of papers placed before 
the Committee. 

- (i) The Committee scrutiniséd the. 
quarierly progress report received 
from the Home Department in regard 
to the following paras of various 
Reports of the Committes :- 

Paras Reports 

26 28th 

15& 16 , 40th 

48,49 & S0 .-« 42nd 

The Commitiee held meetings at places out side Chandigarh as per detailed 
' below:— 

1. Hisar District (St. No. ¥) 30th June, 1998 

- 2. Bhiwant District (Sr. No. 100 Ist July, 1998 

< < 3. Haryana Bhawan, New Dethi (51, No..31 14th, 15tb Qctober, 1998, 
- 32, 54, 59, 64 & 65) 6th. 17th January, 1999, 

24th & 25th February, 1999, 

4. Faridabad (Sr. No. 51 & 32) 29th & 30th December, 1998 

5. Mumbai (Maharashtra) (Sr. No. 55) 7th January, 1999 
6. Yanajt (Goa) (5. No. 56) Yth Janoary, 1999 

7. Banglore (Karnataka) (5. No. 57) 12th Januyary, 1999 

8.  Ooty (Tamilnadu} (Sr. No. 58) 15th January, 1999 

Reports Presented 

Under rule 223 of the rules of Procedure and Conduct of Business in the 
Haryana Legislative Assembly, 47th Report of the Public Accounts Committee on 

the Appropriation Accounts/Finance Accounts of Haryana Government [or the year 
1994-95 and 48th Report of the Public Accounts Committee on the Report of the 
Comptroller and Auditor GGeneral of India for the year ended 3151 March, 1994 

o~ (remaining paragraphs) and 31st March, 1995 (Civil and Revenue Receipts). 

Proceedings 

A record of proceedings of the meetings of पट Committee has been kept in 

the Haryana Vidban Sabha Secreturiat,



COMMITTEE ON PUBLIC UNDERTAKINGS 

The Committee for the year 1998-09 was nominated by the Hon'ble Speaker 
in pursuance of the motion moved and passed by the Haryana Vidhan Sabha in its 
sitting held on 20th January, 1998, authorising him to sominate the members of the 
Committee on Public Undertakings for the year 1998-99 on 6th May, 1998 which 
was notified vide Haryanu Vidhan Sabha Secretariat Notification No. 1/-CPU/1Y98- 
Y9723, dated the 7th may. 1998. 

The Committee tixed/held number of 76 meetings during the period under 
review. "Lhe names of Members and number of meetings attended by cach of them 
are shown in the following table:— 

Sr.  Name of Member N__—___“_—__—_‘—____.umber of 
No. . meefings 

: attended 

1. * Shri Bijender Singh Kadyan 58 

2.  Shri Anand Kymar Sharma 15 

3. Shri Bhagi Ram 75 

4. Shri Jai Singh Rana ‘67 

2... Shri Balwant Singh 76 

6.  Sbri Chander Mohan है 1 

7. हां Om Parkash Jain 8 

8. Shri Chander Bhatia 70 

9. Shri Sat Pal Sangwan 40 

* Resigned w.c.f. 10th March, 1999 (A.N.) on his appointment तह Minister aof 
Stute
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2. Meetings held and husiness transacted. 

The details showing dates and meetings beld. the number of members present 
and business transacted at.each meeting, are given in the following table:— 

Sr. Date of Meeting Number of Business transacted 
No. Members 

" present’ 

1 2 3 4 

1. 141h , May, 1998 7 The Secretary, Haryana Vidhan Sabha 

explained the scope and functions of the 
Committee to the Members, _ 

2. 19th May. 1998 7 Chalking out the programme of work of 
Committee. 

(i) Consideration of the papers placed 3. 26th may, 1998 5 

4. 5th June, 1998 A 

5. 11th वाद, 1998 4 

6. 170 June, 1998 7 

before the Committee. 

(i} Scrutiny of the replies received in 
respect of paragraph Nos. 4.1.1,4.1.2, 
4.1.3 and 4.1:4 of the Repuort of the 
Clomptroller.and Auditor General of 

India for the year 1995.9¢ 
{Commercial) relating to Haryana 
Concast Limited. 

‘(i) Consideration of papers placed before 
the Committee. 

Scrutiny of the replies received in 
respect of paragraph Nos. 4.2.1,4.2.2 

and 4.2.3 of the Report of the 
Comptroller and Auditor (General of 
India for the year 1995-96 
{Commercial) relating to (फट Haryana 
State Minor Irrigaion & Tubewells 
Corporation Ltd. ) 

Scrutiny of the replies received in respect 
of parngraph Nos. 4.7.1 and 4,7.2 of घाट 

Report of the Comprroller and Auditor 
General of India for the year 1995-96 

(Commercinl) relating to Haryana State 
Electricity Board. 

Scrutiny of the replies received in respect 
of parugraph Nos. 4.7.3 and 4.7.4 of the 
Report of the Comptroller and Auditor 

{ii)
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Y. 

16). 

11. 

12. 

23rd June. 1998 

है 

29th एक्ट, 1998 

» 

का July, 1998 

l4dth July, 1998 

5th August 1998 

1100 August, 1998 

General of India. for the year 1095-90 
(Commercial) relating to the Haryana State 
Electricity Board. 

Part Scrutiny of the replies received in 
respect of paragraph No. 2A (Review) of 
the Report of the Comptroller and Auditor 
General of India for the year 1995-06 

(Commercial) relating to the Haryana 
Seeds Development Corporation Limited. 

Resumption of scrutiny of the replies 

received in respect of paragraph No. 2A 
{Review) ए the Report of the Comptroller 
and Auditor General of India for the yeur 
1995-96 (Commercial) relating to the 
Haryana Seeds Development Corporation 
Luniated. 

Resumption of scrutiny of the replies 
received i respect of paragraph No. 2A 

(Review) of the Report of the Comptroller 
and Auditor General of India for the year 

1995-96 (Commercial) relating 10 the 

Haryana Seeds Development Corporation 
Limited. 

' Resumption of scrutiny of the replies 
received in respect of paragraph No., 2A 

{Review) of the Report of the Compiroller 
and Auditor General of India for the year 

1995-96 (Commercial) relating (0 the 

Haryana Seeds Development Corporation 
Limited. 

(i) Consideration of the papers placed 
betore the Committee, 

(1) Oral examination of the 
representatives of the Mines and 

Geology Depurtment in respect of 

non submission of replies 10 the 

gquestionnaire, 

(iii) Implementation of old Recommen- 

dations. 

Oral examination of the representatives of 
the Power Department in respect of 

paragraph Nos. 4.7.1 and 4.7.2 of the 

e
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15. 12th August, 1998 

14, 18th August, 1998 

थे 15. 19th August. 1998 

16. 25th August, 1998 

TI(.—T; 17. उठ हैप्टपड, 1998 

- 

5 

Report of the Comptroller and Auditor 
General of India for the year 1995-06 
(Commercial} relating to the Haryana State 
Electricity Board. 

Oral examination of the representatives of 

the Power Department in respect of 

paragraph Nos, 4.7.3 and 4.7.4 of the 

Report of the Comptroller and Auditor 
General of India for the year 1995-96 
{(Commercial) relating to the Harvana State 

Electricity Board. 

(i) Couvsideradon of the papers placed 

before पाई Committee. 

(ii} Postponement of oral examination of 
the representatives of the Tourism 
Department in respect of paragraph 
No. 2B (Review) of the report of पीट 
Comptroller & Auditor General of 
India for the yecar [995-96 
(Commercial) relating to the Haryana 

Tourism Corporation Limited. 

Oral examination of the representatives of 
the Agriculture Depactment in respect of 

puragraph No. 4.3.1 छा the Report of the 
Comptroller and Auditor General of India 

for the year 1995-08 (Commercial) relating 
to the Haryana Agro Industries Corporation 

Limited. 

(जिला examination of the representatives of 
the Tourism Department, in respect of 
piragraph No. 2B (Review) of the Report 

of the Comptroller and Auditor General of 
India for the year 1995-96 (Commercial) 
relating to the Haryana Tourism 

Corporation Limited. - 

Oral examination of the representatives of 
the Irrigation Department in respect of 

- paragraph Nos. 4.2.1. 4.2.2 and 4.2.3 of 

the Report of the Comptroller and Auditor 
General of India हा the year 1995-96
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158. 15 Sept., 1998 

19. 2nd Sept.. 1998 

200, Xth Sept.. 1998 

21. 9th Sept.. 1998 

(Commercial) relating to the Haryana State 

Minor Irrigation and Tubewells 

Corporation Limited. 

Resumption of oral examination of हा 

representatives of the Tourism Department 
in respect of paragraph No. 2B (Review) 
of the Report of the Comptroller and 
Avditor General of India for the yea 
1995-96 (Commercial) relating to th- 
Haryana Tourism Corporation Limited. 

(i) Consideration of the papers placed 

before the Committee. 

(i) Oral examination of the 
represéntatives of the Industries 
Department in respect of paragraph 

No. 4.4.1 of the Report of the 
Comptroller and Auditor General of” 
India for the year 1995-96 
(Commercial} relating to the Haryana 

State Small Scale Iidustries and 

Export Corporation Limited. 

Resumption of oral examination of the 

represematives of the Tourism Deparment 

in respect of paragraph No. 2B (Review) 

of the Report of the Comptroller and 
Auditor General of India for the yeur 

1995.96 (Commercial) relating to the 

Haryana Tourism Corporation Limited. 

(i) Consideration of the papers placed 
before the Comunittee, 

(i) Postponement of oral examination of 

the representatives of the Agriculture 
Department in respect of paragraph 

No. 4.5.1 of the Report of the 
Comptroller & Auditor General of 
India for the year [995-96 
(Commercial) relating to the Haryana 

Land Reclamation and Development 

Corporation Limited. 

हि) Oral  examination of the 

representatives एवं the Industries 

)
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23. 160 Sept.. 1998 s 

24. 22nd Sept., 1998 3 

25. 28th Sept., 1998 il 

(i) 

India for 

Departnent in respect of parugraph 

No.. 4.6.1 of the Report of 

Comptroller & Auditor General of 
the year 1995-96 

{Commercial) relating (0 the Haryana 
State Handloom and Handicrafts 
Corporation Limited. 

Consideration of the papers placed 
before the Committee. 

Scrutiny of the replies received: in 
respect of paragraph Nos. 4.7.6 and 

4.7.7 of the Report of the Comptroller 
and Auditor General of India for the 
year 1995-96 (Commercial) relating 
to the Haryana Vidyut Prasaran 
Nigam Limited. 

Scrutiny of the replies received in respect 
of paragraph No. 4.7.8 of the Report एव the 
Comptroller and Auditor (reneral ot India 
for the year 1995-96 (Commercial) relating 
to the Huryana Vidyut Prasaran Nigam 
Limited. 

(i) 

(i) 

Consideration of the papers placed 
before. the Commitiee. 

Scrutiny of the replies received in 
respect of paragraph No. 4.7.9 of the 
Report of the Comptroller and 
Auditor General of Iudia for the year 
1993-96 (Commercial) relating to the 

Haryana Vidyut Prasaran Nigam 

Limited. ’ 

Consideration of the papers placed 
beforé पीट Committee.. 

Pastponement of oral examination of 
the representatives of the Power 
Department in respect of paragraph 

एड, 4.7.6 and 4.7.7 of the Report of 
the Comptroller & Auditor General 
of India for the year 1995-96 
(Commercial) relating to the
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26. 

27, 

29, 

30. 

20th Sept., 1998 

6th October, 1998 

7th October, 1998 

13th October, 1998 

14th Oétober, 1998 

Haryana Vidyut Prasaran Nigam 

Limited. 

Scrutiny of the replies received in respect 

of paragraph No. 4.7.5 of the Report of the 
Comptroller and Auditor General of India 
for the year 1995-96 (Commercial) reluting 
to the Haryana Vidyut Prasaran Nigam 

Limited. 

Resumption of oral examination of the 
representatives एव the Tourism Department 
in respect of paragraph No. 2B (Review) 
of the Report of the Comptroller and 
Auditor General एवं India for the year 

1995-96 (Commercial) relating to the 

Haryana Tourism Corporation.T.imited. 

Scrutiny of the replies received in respect 
of paragraph Nos: 2B (Review) i6, 16.1, 
16.2. 17, 17.1 and 17.2 of the Repors of 

the Comptroller and Auoditor General of 
India for the year 1995-96 (Commerciul) 
relating (0 the Haryana Tourism 
Corporation Lionited. 

Oral examination of the representatives of 
the Power Department का respect of 
paragraph Nos. 4.7.5 and 4.7.6 of the - 

Comptroller and Auditor General of India 

for the year 1995-96 (Conunercial) relating 
to the Haryuna Vidyut Prasaran Nigam 
Limited. 

(i) Consideration of the papers placed 
before the Committee. 

पं) Oral examindtion of the 
representatives of the Mines and 

(reology Department in respect of 

general working of the Haryana 

Minerals Limited. 

{iii) Decision to undertake on the spot 

study of mines of the Haryana 

Minerals Limited at Faridabad, 

Gurgaon, Namaul and Rewari on 

-fifl..r‘..&-‘\”‘
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32. 

34, 

35 

- 36. 3rd November, 1998 

21st October, 1998 

22nd October, 1998 

. 23rd QOctober, 1998 

2%th Qctober, 1998 

20th Qctober. 1998 

(ii) 

(ii) 

(ii} 

(ii) 

22nd and 23rd October, 98 and to 
meet at Haryana Bhawan, New Dethi 
at 9.00 AM. on 22nd October, 98 
before proceeding on spot study. 

Resumption of oral examination of 
the representatives of the Mines and 

Gieology Department in respect of 

functioning/general working of the 
Haryana Minerals Limnited. 

Discussion about the arrangements 
made for the spot study tour. 

Informal discussion about the matters 

relating to an on the spot study of 
Mines of Huryana Minerals Limited. 

On पा spot study of Mangar Sillica 
Sund Project, Faridabad and Salate 
Project. Kund (Rewari). 

Infonnal discussion about the maiters 

relating 10 an on the spot study of 

Mines. 

On the spot study of Biyali Marble 
Ulnit. Narnaul. 

Consideration of the papers placed 
before the Committee. 

Oral  examination of the 

representatives of the Environment 
Department in respect of non-supply 

of replies (0 the questionnaire on the 
Gieneral Working of the Haryana 
State Pollution Control Board. 

8 Scrutiny of the replies received in respect 
of paragraph Nos. 4.1.1 and 4.1.2 of the 

Report ot the Comptroller and Auditor 
General of India for the year 1995-96 

(Commercial) relating to the Haryana 

Coucast Limited., 
" 

7 (i) Consideration of the papers placed 

before the Committee.
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37. 

38. 

39, 

44, 

10th November, 1998 

11th November, 1V98 

16th November, 1998 

17th November, 1998 

6 

6 

6 

6 

(1) 

(iii) 

(i) 

(ii) 

(iii) 

Oral  examination of the 
representatives of the Tourism 
Department in respetct of the General 
Working of the Haryana Tourism 
Corporation Limited. 

Dicision to underake an on the spot 

study of various tourist complexes एव 
Haryana Tourism Corporation from 
16th to 215 November, 1998. 

Consideration of the papers placed 
before the Comunittee. 

Oral  examination of the 
representatives of the Power 
Department in respect of paragraph 
Nos. 4.7.7 and 4.7.8 of the Report of 
पीट Comptroller and Auditor General 
of India for the year 1995-96 

(Commercial) relating to the Haryana 
Vidyut Prasaran Nigam Limited. 

Confirmation of proceedings. 

Part scrutiny of the replies received from 
Haryana Town & Couotry Planning 
Department in respect ot general working 

nf पीट Haryana Vlrban Development 
Authority. 

(0 

(i) 

)] 

(i) 

Oral  examination of the 
representatives of the Town & 
Country Planning Department in 
respect of general working of the 

Haryana Urban Development 
Authority. 

Decision to undertake an on the spot 

study tour to the States of Goa, Kerala 

and Andhra Pradesh from 23-12-98 
to 3-1-99. 

Consideration of the papers placed 
before the Comumiitee. 

Oral  examination of  the 

representatives of the Environment 

Department in respect of general 

)
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Z&-_  41. 23rd November, 1998 

42. 30th November, 1998 

43. 15 December. 1998 

(4t
 
g
 

44. Tth December, 1998 

2 

4 

(..] 

5 

{1 — 

(ii) 

{i 

{ii) 

पे) 

(i) 

working of the Haryang State 
Pollution Control Board. 

No business was transacted for want 

of quorum, 

Consideration of the papers placed 
before the Committee. 

Oral examination of the 

representatives of the Power 

Department in respect of paragraph 

No. 4.7.9 of the Report of the 
Comptroller and Auditor General of 
India for the year [995-96 
(Commercial) relating to the Haryana 
Vidyut Prasaran Nigam Limited. 

Decision to undertake on the spot 
study/inspection of various Tourist 

Complexes in the States and 

Mussoorie from 14-12-98 to 
19-12-98. 

Oral  examination of the 

representatives of the Mines & 
Geology Department in respect of 

non supply ot assured information in 
counection with the general working 
of the Haryana Minerals Limited. 

Oral  exumination of फिट 
representatives of the Industries 
Department in  regard to 

implementation of the 
recommendations/observations 

contained in the outstanding 
paragraph No. 7 of 2nd Report and 
paragraph No. 6.17 of 17th Report 

of the Committee on Public 
UndertaKings relating to the Haryana 

Financial Corporation Limited. 

Oral examination of the 

representatives of the Industries 

Departunent in respect of paragraph 

Na, 4.7.1 of the Report of फिट 
Comptroller and Auditor General of
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India for the year 1095-06 
(Commercial) relating to the Haryana 
Financial Corporation Limited. PN 

45, 8th December, 1998 6 (i) Consideration of the papers placed ' 
betfore the Committee. 

(ii) Resumption of oral examination of 
the representatives of the Town & 

Country Planning Department of the 

Gieneral working of the Haryana 

{¥ban Development Authority, 

46. 15tk December, 1998 6 (1) Consideration of the papers placed 
before पीट Committee. 

हि] Oral examination of the 
representatives of the Mings and 
Geology Department in regard to 

the implementation of the 
recommendation/observation 

contained in the outstanding 

paragraph No. 6.19 of हा Report . 
relating to Haryana Minerals . . 
Limited. ’ - 

पिएं) Oral  examination of  the 

representatives of the Mines & f 
Geology Department in respect of 
non supply of assured information in 
connection with the general working 

of the Haryana Mincrals Limited. 

(iv) Decision to undertake an on the spot 
study tour of the Tourist complexes 
of Haryana Tourism Corporation 
Limited as well as Rajasthan Tourism 
Corporation Limited trom 22-12-98 
to 27-12-98. 

47. 16th December, 1998 3 Scrutiny of the replies received in respect 

of paragraph No. 4.1.3 of the Report of the o 

Comptreller and Auditor General of India ar_" 
for the year 1995-96 (Commercial) relating 
to पीट Haryana Concast Limited. 

48. 22nd December, 1998 5 (i} The committee decided to postpone 

its on the spot study tour, of Tourist 

Complexes which was to commence Y
4
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49. 23rd December, 1998 

N 
~L % 50. 28th December, 1998 

कक 

51. 29th December, (998 

52, 30th December, 1008 

from 22nd December, 1994 to 27th 
December, 1998 and decided to 
undertake oa the spot study tour from 
28th December. 1998 to 2nd January. 
1999, 

{ii) Resumption of oral examination of 
the representatives of the Tourism 
Department in respect of paragraph 
No. 2B (Review)of the Report of the 
Comptroller and Auditor (General of 

India for the year 1995-96 
(Commercial) relating to Haryana 

Tourism Corporation Limited. 

Scrutiny of the replies received in respect 
of paragraph No. 4.1.4 of the Report of the 
Comptroller and Auditor General of India 

for the year 1995-96 relating to the Haryana 
~Concast Limited; 

(i} Resumption of oral examination of 
the representatives of the Tourism 

Department in respect of paragraph 
No. 2B (Review) of the Report of the 
Comptoller and Auditor General of 
India for the vyear 1995-96 
{Commercial) relating (o फिट Haryana 
Tourism Corporation Limited. 

(ii) Discussion regarding - the 

artangements made in regard to on 

the spot study tour of various Tourist 

Complexes of Haryana Tourism 
Corporation as well as of Rajasthan 
Tourism Development Corporation. 

(1il) Inspection of Chakarvarti Lake 
‘Tourist Complex, Karn:l. 

The Committee visited/inspected Tourist 
Complex of Haryana Tourism Corporation 
Limited at Dharuhera. 

The Committee visited/inspected various 
Tourist Complexes of Rajasthan Tourism 
Development Corporation दा Ajmer.
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53. 318 December, 1998 4 The Committee visited/inspected 
Rajasthan Tourism Development 
Corporation Hotel Gangaur, Jaipur. 

54, 15 January, 1999 5 The Committee visited/inspected Behror 
Tourist Complex of Rajasthan Tourism 
Development Corporation and Tourist 
Complex at Sohna, 

55. 22nd January, 1999 5 The Committee visited/inspected Tourist 
- Complexes of the Haryana Tourism 

Corporation Limited at Suraj Kund and 
Badkhal Lake. 

56. Gth January, 1999 0 (i) Consideration of the papers placed 

before the Committee. 

(i) Oral examination of the 
representatives of the Town and 

Couvntry Planning Department in 
respect एव the general working of the 

Haryana Urban Development 

Authority, 
k 

57. 7th january, 1999 7 (1) Consideration of the papers placed 
before the Committee. 

(i) Oral exumination of representutives 
of the Environment Department in 
respect of general working relating 
to the Haryana State Pollution 
Control Board. 

{iii) Dicision to under-take on the- spot 
study tour of the Industrial Units 

located at Jagadhari, Karnal, Panipat, 

Sonipat, Faridabad and (Gurgaon from 

13-1-99 10 16-1-99 with a view to see 
the effectiveness of the air ind water 
Pollution Control devices/ 

equipments etc. 

58, 12tb Japuary, 1999 5 (i) Consideration of the papers placed 
before the Committee. 

(iiy Oral examination of the 
representatives of the Agriculture 
Department in respect of paragraph 

= L 
-
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59. 

60. 

61. 

62. 

63. 

65. 16th February, 1999 

\ 

13th January, 1999 

14th January,. 1999 

15th January, 1999 

16, January, 1999 

170 January. 1999 

21st January, 1999 

)] 

(it} 

(iii) 

No. 4.5.1 of the Report of the 
Comptroller and Auditor General of 
India for फिट year 1995-96 
{Commercial) relating to the Haryana 
Land Reclamation and Development 

Corporation Limited. 

Consideration of the paper placed 
before the Commitiee. 

Discussion with the representatives 0 
the Environment Department with 
regard to the units for spot study tour. 

Spot study tour of various Industrial 

Units at Yamunanagar. 

The Committee inspected various 
Tndustrial Units at Karnal and Panipat. 

The Committee inspected various 
Industrial Units at Panipat. Soneput. 
Faridabad and Ballabgarh. 

The Committee inspected various 
Industrial Units at Gurgaon. 

‘The Committee reviewed the spat study of 
Industrial Units conducting from 13-1-99 
to 16-1-99. 

i) The Committee drafted and finalised 

its'44th Report on the Report of the 
Comptroller and Auditor General of 
India for the year 19Y5-96 
(Commercial) and :avthorised the 
Chairperson of the Committee to 
submit and present the same in the 
forth coming session of the Vidhan 

Sabha. 

Confirmation of proceedings. 

Consideration of the papers placed 
before the Committee. 

Oral examination of the 
representatives of the Town and 
(Country Planning Department oo the 
general working एव the Haryana 

Lithan Development Authority.
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66. 170 February. 1999 

67. 22nd February, 1999 

68. 23rd Febroary, 1999 

69. Ist Marcch, 1999 

1y 

(i) 

iy 

(it) 

(i) 

(ii) 

(iii) 

(1) 

(if) 

Oral  examination of the 
representatives of the Power 
Department in respect of paragraph 
No. 3 (Review) of the Report of the 
Comptroller and Auditor General of 
India for the year 1995-96 
(Commerciul) relating to the Haryana 
State Electricity Board. 

The Committee decided 10 undertake 
a study tour to the States एव Kerala , 
and Andhra Pradesh from 1700 March 
to 28 March, 1999, 

Consideration of the paper placed 
before the Commitiee. 

Postponement of the oral 
examination of the representatives of 
the Town & Country Planning 
Department: in respect of general 
working of the Haryana Urban 
Deveilopment Authority. 

Consideration of the paper placed 
before the Committee. 

Postponment of the oral examination 
of the representatives of the Power 
Department in respect of paragraph 
No. 3 (Review) of the Report of the 
Comptroller and Auditor General of 
India for फट year 1995-94 
{(Commercial) relating to फिट Haryanu 
State Electricity Board. 

Dicision to hold mext meetings at 
Haryana Bhawan, New Dethi on 5th 
and 6th March, 1999, 

Consideration of the papers placed 
before the Committee. 

Oral  examination of (he 
represeniatives of the Town and 
Country Planning Department on e 
general working of the Haryana 
Urban Development Authority.
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70. 9th March, 1999 4 

दि व 

71. 100 March, 1999 5 

दि 

न 

72. 16th March, 1999 3 

73. 17th March, 1999 5 

oY 
74, 23rd March, 1999 5] 

+ 75. 2400 March, 1999 6 

{i) Consideration of the papers placed 
before the Committee. 

(ii} Decision regarding implementations 
of the recommendations of High 

Powered Committee on response of 
the State (zovt.. to Audit Reports with 

regard to the constitution of 

Monitoring Committee by all Boards 
and Corporations. 

(वि) Oral examination of the 
representatives of the Mines and 
Geology Department on the general 
working of the Haryana Miperals 
Limited. 

(iv} Confirmation of proceedings. 

Oral examination of the representatives of 
the Power Department in respect of 

paragraph No. 3 (Review) of the 
Comptrolier and Anditor General-of India 
for the year 1995-96 (Commercial) relating 
to the Haryama State Electricity Board. 

(i) Consideration of the paper plced 
before the Committee. 

(it} Resumption of oral examination of 

the representatives  of  the 
Environment Department on the 
general working of पीट Haryana State 

Pollution Control Board. 

Resumption of oral examivation of the 

representatives of the Town and Country 
Planning Department on.the general 
working of the Huryana TUrban 

Development Authority. 

Part scrutiny of the replies received in 
respect of general working of the Haryana 

Prathmik Shiksha Pariyojna Parisbad. 

Part scrutiny of the replies received in 
respect of general working एवं the Haryana 

Prathmik Shikshu Pariyojna Parisabad.
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1 2. 3 4 

76. 30Uth March, 1959 4 (1Y Consideration of the paper placed 
before the Committee, X 

(il Scrutiny of the remainiiig port of the 
replies received in respect of general 

working of the Haryana Prathmik 

Shiksha Pariyojua Parishad. 

4
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COMMITTEE ON ESTIMATES ~ 
- 

The Committee on Estimates for the year 1998-99 counsisting of nine members 

was nominated by the Speaker, on having been authorised by a motion moved and 

passcd by the Haryana Vidhan Sabha in its meetting held on 20th January, 1998 and 

notified vide Haryana Vidhan Sabha Secretariat Notification No. EC-1/1998-99/24 

dated 7th May, 1998 

2. Shri Narpender Singh was appointed as Chairperson of the Committee. , 

3. The Committee fixed/held a total number of 53 sittings during the period 

under review. . 

Sr.  Name of Member Number of 
No. - sitting 

e otended attended 

1. Shri Narpender Singh 2 

2. *. Shri Siri Kishan Hooda 51 

3.  Shri Kurtar Singh Bhadana 1 

4. Shri Ram Bhaj 4 

5 Stui Ramesh Kashyap 15 

है... Shui Birender Singh 41 

7. Shri Ram Pal Majra 51 r 

8.  Shri Dev Raj Dewan 50 

9. Shr Akram Khan 2 

Meeting held and Bussiness transacted ८ 

The dates of meetings, the number of members present and the bussiness 

wansacted at each meeting are given below:— 
-~ 

Sr.  Date of Meeting Number of Business transacted 
No. , Members 

present 

1 2 3 4 

1. 20-5-98 4 Committee discussed the Scope and 
functions of the Committee on Estimates. 

2. 27-5-U8 4 The Committee selected the tollowing 
departments - 

1. Mines & Geology 

2. Institutional Finance and Credit 

Control. 

3. Town and {‘ountry Plunning
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4 

9. 

'. 4.6.98 

11-6-98 

18-6-98 

1-7-98 

&-7-08 

Public Works (B&R) 
5. Local Government . 

6. Home Deptt. (i) Police हो) Vigilance 
(iii) Jails. 

1. Papers placed before the Committee. 

2. The Commirttee scrutinised the 
replies received from Covt., 
regarding the implementation of 

outstanding recommendations/ 
observations relating to the Public 
Health Department. 

1. Pappers placed before the 

Committee. 

2. The Commitiee scrutinised the 

replies received from the Government 

regarding the implementation of 

outstanding recommendatious/ 
observations relating to the Irrigation 
Department. 

The Comunittee scrutinised the 30th Report 
of the Committee for the year 1997-9% 
relating 10 Agriculture Depantment. 

Commitiee decided to posipone the oral 
examination of टिक. (Public Works) 

Department, 

The Committee orally examined the 
representatives of the एक. (Public Health) 
Department inrespect of various paragraphs 
of the 28th Report of the Committee, 

The Committee scrutinised the. replies 

received from फीट Govt., in regard to 
implementation  of  ouistanding 

observations/recommendations of the 

Committee relating (0 the Transport 
. Department. 

The Committee orally examined the 

representatives of the Irigation Department 
in regard of implementation of 25tk Report 
of the Committee for the vyear 

1992-93.
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11. 

12. 

13. 

14. 

15. 

106, 

17. 

15-7-98 

5-8-98 

12-8-98 

18-8-98 

25-8-98 

26-8-98 

31-8-98 New Delhi 

The Comumittee scrutinised the replies 
received from the Government था regard 

to implementation of remaining parageaphs 
of 25th Report for the year 1992-93.0of 

irrigation Department. 

The Committee orally examined the 
representatives एव. the Transport 
Department in regard to implementation of 
various paragraphs of the 27th Report of 
the Committee for the year 1994-95. 

The Committee scrutinised the replies 

received from the Government in regard 

to implementation of various paragraphs 
of the 3(ith Report of the Committee for 
the year 1997-98 relating to Panchayats 

Deptt. 

The Committee orally examined the 
representatives of the Forest Department 
in regard to implementation of various 

paragraphs of the 24th Report of the 

Committee for the year 1991-92, 

1. Papers placed before the Committes. 

2. The Committee orully eximined the 

representatives of the Animal 
Husbandry Department in regard to 

implementation एवं paragraph No. 19~ 
of the 22nd Report of Committee for 
the year 1989-9{). 

The Committee discussed the matter of 
Common interest with the Sister 

Committee of Bihar Legislative Assembly. 

The Committee scrutinised घाट, replies” 
received from the Govemmement in regard 

to implementation of recommendation/ 

observations of the Committee. regarding 
Social Welfare Deptt. - 

‘The Committee scrutinised the replies 

received from the Government in regard 

to implementation of recommendations/ 
observations made by the Committee in its
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18, 

19. 

20 

21. 

24. 

25, 

2-9-98 

9-9-98 

16-9-98. 

24-9-98 

30-9-98 

7-10-98 

14-10-98 

16-10-98 

30th Report for the year 1997-98, regarding 

*anchayats Department. 

I. Papers placed before the Committee. 

2. Committee decided to postpone the 
oral examination of the 

representatives of the Panchayats’ 

Departunent. 

The Committes scrutinised प्रा budget 

material for the year 1998-99 relating 10 
Mines & Geology Department. 

The Committee orally examined पाए 

representatives of the Social Welfare 

Deptt., in regard to implementation of 
various paras of 23rd Report for the year 
199(}-01. 

The Committee scrutinised and drafted घाट 

questiontaire of (एव Commitiee on the 

hudget material relatig to Mines & (reology 

Deptt. for the year 1998-99, 

The Committee orally examined the 
representatives of the Agriculturc 

Department in regard to implementation of 
the outstanding recommendation/ 

observations of various paragraphs of the 

30th Report of the Committes for the year 
1997-98. 

1. Papers placed betore the Committee, 

2. The Committee orallly examined the 

representatatives of the PW. (B & R) 
Deptt. regarding Non-supply छा the 

budget material for the year 1998-99, 

The Committee orally examined the 

representatives एवं the Food Supplies deptt. 

{Confed) in regard to implementation of 
the outstanding observations/ 

recommendation of the Committee 

relating to para No. 41 of the 27th Report 

of the Committee for the year 1994-95, 

The Committee scrutinised the Budget 

Material for the year 1998-99 relating to
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26. 

27. 

28. 

a0, 

31. 
32. 

. 26-11-98 (New Delhi) 

34. 

35.. 

. 11-11-98 

21-1-98 

28-10-98 

3-11-98 

18-11-98 

19-11-08 

25-11-98 

2-12-98 

9-12-98 

ग
ा
 

दा
 

कप
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the Institutional Finance & Credit Control 

Department. 

The Committee orally examined the 
representatives of the Local Government 
Department regarding Non-Supply of the 
Budget Material relating to the Locad Govt, 
Deptt. for the year 1998-99. 

The Committee scrutinised,Drafted and 
Finalised the Questicnnaire on the budget 
material for the year 1998-99 एवं the PW. 

(B&R) Deptt. 

The Committee drafted and finalised its 
yuestionnaire on the budget material for 
the year 1998.99 relating to the 
Institutional Finance & Credit Control 
Department. 

The Commitice drafied and finanltised the 
yuestionnmaire on the Budget Material for 

the year 1998-99 relating to चाह Town & 
Country Planmning Departinent. 

The Committee orally examined the 
representatives of the Panchayats 
Department ता regard to implementation of ० 
various paragraphs of 30th Report of the 

Committee for the year 1997-98. 

No Quorum. 

No Quorum. 

The Committee drafted and. finalised its 

questionnaire on the budget material for 
the year 1998-99 relating to the Town & 
Country Planning Depuartment. 

1. Papers placed hefore the Committee. 

2. The Committee scrutinised the 
replies received from the Health 
Department in  respect of 
oboservations/recommendation made 
by the Committee. 

1. Papers placed before the Committee. 

‘2. The Committee orally examined the 

represeniatives of the Health Deptt.
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36. 

37. 

कि, 

39. 

40).. 

41. 

42. 

15-12-98 (New Delhi) 

17-12-08 

30-12-98 

6-1-99 

12-1-99 

14-1-99 

. 19-1-99 

in respent of the pending paras 

contained in 28th Report relating to 

the Health Department. 

1. Papers placed before the Committee. 

2. The Committee drafted its 
questionnaire on the budget material 
fot the year 1998-99 relating to the 
Jails Department. 

The Committee scrutinised the replies 
received from the Government in respect 
of Committee's recommendations/ 
observation made in its 30th Report 
regarding Public Health Deptt. 

The Committee postponed the oral 
examination of the representatives of 
Cooperation Deptt. 

The Committee orally examined the 

representatives एव the Mines & Geology 

Deptt. in regard to the replies (o the 

Committee's questionnaire on the Budget 
Material for the year 98-99. 

The Commitee orally examined the 
representatives एव the Cooperation 

Department in respect of the replies to the 

various paragraphs contained in 3{th 

Repeort of the Committee लि the year 

1997-98. 

L. The Comunittee scrutinised, drafted and 
tfinalised the 31st Report of the 
Committee for the year 1998-00, 

2. The Committee authorised, the 

Chairperson to sign the 31st Report of 
the Committee. 

The Committee partly scrutinised the 
replies to the questionnaire of the 
Committee relating to Mines & Geology 

Department. 

The committee partly scrutinised the 
replies to the questionoaire of the 

Committee relating to the Mines & 

Geology Department, 

'Y
 

L
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45. 

46. 

47. 

50. 

52 

1-2-99 

17-2-99 

24-2-99 

3-3-99 

. 9-3-99 (New Delhi) 

11-3-99° 

17-3-99 (Shimla) 

18-3-99 (Shimla) 

24-3-99 

. 30-3-99 

Y The Committee examined the 
representatives of the Finance Department 
with regard to Supplementary Estimates for 
the year 1998-99. 

The Committee scrutinised the replies to 

the questionnaire of the Comimittee relating 
{0 the Mines & Geology Departiment. 

The Committee scrutinised the replies 
received from the Public Works (Public 
Health) Department in respect. of 
recommendation/observations made by the 
Committee, 

The Committee decided to cancel its Sdy 
tour to the States of Andhra Pradesh, 
Maharashtra and Goa. 

The Committee scrutinised the replies 

received from the Cooperation Department 
in respect of recommendations/ 

abservations made by the Committee. 

The Comunittee serutinised the replies 

received from the Health Department in 
respect of recommendations/observations 
made by the Committee, 

The Committee scrutinised the replies 
received from the Panchayats Deptt. in 
respect of recommendations/observations 

made by the Committee. 

The Committee scrutinised the replies 
received from the Agriculture Department 

in respect of recommendations/ 
observations made by the Committee. 

The Committee scrutinised the replies 

received from the Health Department in 

respect of recommendations/observations 

made by the Committes. - 

The Committee scrutinised the replies 
received from the Food & Supply 
Department in respect of 

recommendations/observations made by 
the Committee.
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During the period under Review the Commitiee prescated the following 

Repurts to the House. 

Sr. By whom Datcof -~ Subject 
No. presented presentation 

1. Chairperson 2nd February, 1999 Report of the Committee on 
Estimates on the Supplementary 
Estimates for the yeur 1998-90. 

2. Chairperson Oth February, 1999 31th Report of the Commitiee on 
Estimates for the. year 1998-99, 

Meetings held at palces other than Chandigarh. 

The details of the meetings of the Committee held at other places घाट given 

below:;~ 

I. 31-8-98 ' Haryana Bhawan, New Delhi. 

2 16-11)-98 Haryana Bhawan, New Delhi. 

3 26-11-98 Haryana Bhawan. New Delbi. 

4. 15-12-98 Huryana Bhawim, New Delhi. 

5. 12-1:99 ' Haryana Bhawan, New Dethi. 

6, 9-3-94 ) Haryana Bhawan, New Delhi. 

7. 17-3-99 Benmore Rest House, Shimla 

8. 18-3-99 Benmore Rest House, Shimla 

A record of the meeting एव the Committee has been kept in the Haryana Vidban 

Sabha Secretariat, 

)
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है च् 

e 

COMMITTEE ON THE WELFARE OF SCHEDULED CASTES, 
SCHEDULED TRIBES AND BACKWARD CLASSES 

The Committee on the Welfare of Scheduled Castes, Scheduled Tribes and 
Aackward Classes for the year 1998-99 was constituted as a result of the motion 

passed by the Harynna Vidhun Sabba in its sitting लत on 20th January, 1998 
awthorising the Hon'ble Speaker’ to nominate the Members of the Committee. 
Shri Ramesh Kashyap, M.L.A was appointed as a Chairperson of the Committec by 

. the Hen'ble Speaker on 6th May 1998, ' 

The name of the Members of the Committee and number of meetings attended 
by each of them out of the total number of 53 meetings (घाट number included one 
meeting when business could not be transacted for want of quorum) held during the 
period under review are given below:— 

कि _ है... Name of the Member Number of 
नल 0, meetings 

attended 

1 Shri Ramesh Kashyap. Chiitrperson 38 

2. Shri Ramesh Kumar, Member . 51 

3. Shri Ram Phal Kundu. Member ' 49 

*4, Shri Kapoor Chand Sharmnn, Member _ 19 

5. कं. Kartar Devi, Member 36 
| 

कर, Shri Sat.Pal Sangwan, Member 06 

7- Shri Krishan Lal, Member 51 

8. Shri Narinder Sharma, Member 01 
I 
b 9. Shri जाए Ram. Member 50 

* Shri Kapoor Chand Sharma, M LA, resigned from the Membership of the 

Committee with effect from Il March, 1998 on his appoiniment as State 
Minister, 

*#* Shri Sat Pal Sangwan. M.L.A, resigned from the membership of the Commitree 
with effect from 30th जप, 1598,
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Meeting held on and Business transacted 

The details showing dates of meetings, the number of Members present and 
the business transacted at each meeting चाट given below :— 

न 

Sr.  Date of Meeting Number of Business wansacted 

No, Members 
present \ 

1 2 3 4 

1. 2]5 May, 1998 5 Welcome address 10 the Commitiee by the 

Deputy Secretary, Hauryana Vidhan Sabha. 

2. 27th May, 1998 4 The Committee selected five Departments 
for examionation in respect of reservation/ 

representation of Scheduled Castes and 
Schieduled Tribes. 

3. dth Jupe, 1998 5 The Committee scrutinised फीट replies 

received from the Government in respect 

of implementation of 23rd Report of घाट 
Commirtee for the year 1997-98. 

4, S5th June, 1998 5 The Committee scrutinised the replies 
received from the (Government in respect 

of implementation of recommendations/ 
observations as contained in the 23rd 
Report of the Committée for the year 
1997-98. 

5. Oth June, 1998 6 (i} Consideration of papers placed before 
the Comunitice. 

(it} The Committee resumed the scrutiny 
of the material received from the 

Haryana State Electricity Board in 

respect of implementation of 
recommendations/observations as 

contained in the 23rd Report of the 

Committee concerning the HS E.B. 

(iii) The Committee decided to hold its 
mectings on 24th and 25th June, 

_ 1998 at Haryana Bhawan, New Delhi. 

6. 170 June, 1998, 8 () Consideration of papers placed 
before the Committee. 

(ii) The Committee resumed the scrutiny 
of the material received from the 

Haryana State Electricity Board. 

हि 
19
”.
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10. 

11. 

23rd, June, 1998 

24th June, 1998 

25th June, 1998 

30th June, 1998 

7th July, 1998 

14th July, 1998 

8 (i) Consideration of papers 1o एड placed 
before the Commitiee. 

(i) The Committee resumed the scrutiny 
of the material received from the 
Haryana State Electricity Board in 

respect of implementation of 
recommendations/observations as 

contained in the 23rd Report of the 
Committee concerning the H.S.E.B. 

"The Committee resumned the scrutiny of the 
material received from the Haryana State 
Electricity Board in respect of 

implementation of recommendations/ 
observations as contained in the 23rd 
Report of the Committee concemning the 
HSEB. 

The Committee resumed the scrutiny of the 

material received trom the Haryana State 

Electricity Board in respect of 
implementation of recommendations/ 
observations as contained पा the 23rd 

Report of the Committee conceming the 
H.S.E.B. 

Oral examination of the Commissioner & 

Secretary to Government, Haryany, Power 
Departinent in regard of the Raryana State 
Eletricity Board. 

The Committee scrutinised the material 

received from the Commissioner & 

Secretary 1o (Giovt., Haryana, Cooperation 
Department in respect of implementation 

of recommendations/observations as 

contained in the 23rd Report of the 

Committee concemning the Cooperation 

Department. 

The C'ommittee reswmed the scrutiny of the 
material received from the Cooperation 

Department in respect of implementation 
of recommendations/ observations दि 

contained in the 23rd Report of the 

Committee concerning the Cooperation 

Departnent.
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1 2 3 4 

13, 4th August, 1998 7 

14. 110 August, 1998 6 

15. 18th August, 1998 & 

16 25th August. 1998 6 

Oral examination of the Commissioner & 
Secrctary to Government Haryana, 

Cooperation Department in respect of 
implementation of recommendations/ 

observations 5 contained in the 23rd 
Report of the Committee coucerning the 
Cooperation Department. 

(i) The Committee partly scrutinised the 
material received from the 

Commissioner & Secretary to Govt., 
Haryana, Industrial Training and 
Vocational Education, Department in 
respect of implementation of 

recommendations/observations as 
contained in the 23rd Report of the 
Committee concerning the Industrial 
Training and Vocationad Education 
Departnent. 

(iiy The Committee decided to pustpoue 

its study tour which was o commence 

from 19th and 20th August 1998 to 

Kulu and Manali due to inclement 

weather and further decided to 
undertake the study tour on Yth and 

10th September. 1998, 

({1} Constderation of papers placed before 

the Committee. 

(ii) The Committee resumed the scrutiny 

of the material received from the 
Government Industrial Training& 

Vocational Education in respect of 

implementation of recommendations/ 
ohservations as contained in the 23rd 

Report of the Committes concerning 
the Industrial Training and Vocational 

Education Department. 

The Committee scrutinised the material 

received from the Commisstoner & 

Secretary to Government, Haryana, 

Industrial Training and Vocational 

Education Department in respect of 

—~ b 

चाय
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4 1 2 3 

17. 26ih August, 1998 6 

18. 15 September, 1998 6 

19. 7th September, 1998 6 

P N\ 2. 9th September, 1998 3 
.-‘-"'\-\ e 

21, 10th.September, 1998 5 

— 22. 16th September, 1998 6 
- 

implementation of recommendations/ 
observations as contained in the 23rd 

Report of the Committee concerning the 
Industrial Training & Vocational Education 

Deptt. 

(1) Consideration of papers placed before: 
the Committee. 

Oral examination of the Commissioner & 

Secretary to Government, Haryana, 

Industrial Training & Vocational Education 
Department in respect of implementation 
of recommendations/observations as 

contained in the 23rd Report of the 

Committee concerning the Industrial 

Training and Vocational Education Deptt. 

‘The Committee scrutinised the additional 

information received from the H.S E.B. 

The Committee scrutinised the replies 
received from the Cooperation Department 
in respect of implementation of 

recommendations/observations  as 

contained 'in the 23rd Report of the 
Committee concerning the Cooperation 
Department. , 

The Committee resumed the scrutiny of 
replies received from the Financial 
Commissioner & Secretary to Government, 

Haryana in respect of implementation of 
recommendations/observations  as 
contained in the 23rd Report of the 
Committee concerning the Cooperation 
Department. 

The Committee scrutinised the material 
received from the Financial Commissioner 
and Secretary to Government, Haryana, 
Transport Department in respect of 
implementation of recommendations/ 

observations as contained in the 23rd 

Report of the Committee concerning the 
Transport Deptt.
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1 2 4 

23. 

25. 

26. 

27. 

28, 

22nd September, 1998 

29th September, 1998 

oth October, 1998 

13th October; 1998 

215 October, 1998 

27th Qctober, 1998 

The Committce resumed the scrutiny of the 
material received from the Financial 
Comunissioner & Secretary (0 Government, 
Haryana, Transport Department in respect 

of implementation of recommendations/ 

observations as contained in the 23rd 

Report of the Committee concerning the 

Transport Department. 

The Committee resumed the scrutiny of the 
malterigl received from the. Public Works 

(B&R) Department in respect of 

implementation of rccommendations/ 

observations as contained in the 23rd 

Report of the Committee concemning the 
Public Works (B&R) Department. 

The Comunittee resumed (he scrutiny of the 
material received from the Commissioner 
& Secretury to Government, Harvana. 
Public Works (B&R} Department in respect 
ए implementation of recommendations/ 

observations as contained पा the 23rd 

Report of the (Committee concerning the 
Public Works (B&R) Department. 

Welcome of and discussion with the Sister 

Committee of Karnataka Legislative 
Assembly. 

The Commitlee resumed the scrutiny of the 
material received from the Commissioner 

& Secretary to Government, Haryana 

Public Works (B&R) Departmentin re'spect 

of implementation of recommendations/ 

observations as contained in the 23rd 

Report of the Commitice concemning the 
Public Works (B&R) Department. 

Oral examinaticn of the Commissioner & 

Secretary to Government, Haryana, Public 

Works (B&R) Department in respect of 
implementation of recommendations/ 

observations us contained in the 23rd 

¥)
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) Report of the Committee concerning the 
e Public Works (B&R) Department. 

20. 3rd November, 1998 = 7 

(L
E)
 

(iii) 

पी) 

(i) 

31. 17th November, 1098 5 

(ii) 

26th November, 1998 5 (i) 

Consideration of papers placed before 
the Committee, 

The Commitiee decided to undertake 

the study tour to the States of Orissi, 

Tamilnadu and Kerala. 

Resumption of oral examination of 
the Commissioner & Secretary o 

Government, Haryana, Public Works 

(B&R) Department in respect एव. 
implementation of recommendations/ 

ohservations as contained in the 23rd 
- Report of the Committee Concering 
the Public Works (B&R) Department. 

The Committee resumed the scrutiny 
of the material received from the 
Government in  respect of 
mmplementation of recommendations/ 
observations us contained in घाट उठाएं 
Report. 

The Committee after thorough 
discussion decided to postpone the 
study tour to the States of Orissa, 

Tamilnadu and Kerala. 

Consideration of papers placed hefore 
the Committee.. 

Oral examination of the 
Commissioner and Secretary to 

Government, Haryana, Transport 
Department  in  respect  of 

implementation of recommendations/ 

observations as contained in the 23rd 

Report of the Committee concerning, 

the Transport Department 

Consideration of papers placed before 
the Committec. 

The Committee scrutinised the 

material received from the
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33 

34. 

"
 

th
 

1st December, 1998 

&th December, 1998 

Yth December, 1998 

15th December, 1998 

22nd December, 1998 

28t December, 1998 

6 

3 

(jovernment in respect of 
implementation of recommendations/ - नकद 

observations as contained in the 23rd 
Report of the Committee. 

Oral examination of the Commissioner & 
Secrelary to Government, Haryama, 
Cooperation Department in respect एवं 
implementation of recommendations/ 
observations us contained in the 23rd 
Report of the Committee concerning the 
Conperation Department. 

(i Consideration of papers placed before 
the Committee. . 

(ii) The Committee scrutinised the 

material received from the 

Government  in  respect  of 
implementation of recommend:tions/ 
ohservations as contained in the 23rd , 

ra
 

Report of the Committee concerming =4+ 
the HAFEID. 

The Comunitiee scrutinised the material 
received from the Financial Commissioner 

and Secretaty to Govt., Haryana in respect 
of implementation of recommendations/ 
observations as contained in the 23rd 
Report of the Committee conceming the 
Education Deparntment. 

Constderation of papers placed before the 

Committee. 

Meeting adjourned for want of the quoram 

The Committee decided to hold its next 

meetings on 30th and 315 December, 1998 

था Haryana Bhawan, New Delhi. 

(1) Constderation of papers placed before 

the Committee. 

(ii} (जय examination of the Financia 

Commissioner and Secretary o 

(Government, Haryana, Labour and 
Employment Department in respect 
of implementation of recolmmenda- 

ttons/observations as eomtained in the
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39. 30th December, 1998 (% 

40, 315 December. 1998 

\ 
r=- 

41. 6th Januvary, 1999 

§ 

e 

42, 12th January, 1999 

< 

4 

4 

23rd Report of the Committee 
concerning the Labour Department. 

(iii) The Committee decided to undertake 
-on the-spot study tour to the states of 

Orissa, Tamilnadu and Xerala. The 
Commiittee alse decided to hold its 
own meetings at Tirumalie and 
Rameshwaram. 

The Committee scrutinised the material 
received from the Financial Commissioner 
and Secretaty (0 Govt., Haryara, Home 
(Police) Department in respect of 
implementation of recommendations/ 
observations as contained in the 23rd 
Report of the Committee concerning the 
Home (Police) Department. 

The Committee scrutinised the materin 
received from the Commissioner and 
Secretaty to Govi., Haryama. Town and 

Country Planning Department in respect of 
implementation of recommendations/ 

observations as contained in the 23rd 
Report of घाट Committee concerning the 
Town and Country Planning Department. 
(HUDA) Haryana Urban Development 
Authority, 

(i) Consideration of papers placed before 
the Committee. 

(ii) Oral examination of the Financial 

Commissioner and Secretary to 

(Government, Haryana, Home 
(Police} Department in respect of 

implementation of recommendations/ 
observations as contained in the 23rd 

Report of thie Committee concerning 
the Home Department, 

(i} Consideration of papers placed before 
- the Committee. 

हा Oral examination of the 

Commissioner and Secretary to 

(iovernment, Haryania., Local
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4 

43, 19th गाए, 1999 

बैच, 28th January, 1999 

45. 24th February, 1999 

46, 3rd March, 1999 

47. 9th March, 1999 

48. 10th March, 1999 

6 

6 

(iovernment  Department, Haryana 
in respect of implementation of 

recommendations/observations as 

contained in the 23rd Report ए the 
Committee conceming the Local 
Bodies Depurtmend, 

Oral examination of the Financial 

Commissioner and Secretary to Govt,, 
Haryana, Education Department in respect 

. of implementation of recommendations/ 
observations as contained in the 23rd 
Report of the Committee concerning the 
Education Depirtment. 

Drafting and finalisation of 24th Repost of 
the Committee. 

The Comunittee 10 hold its own meetings 
at Deihi on 10th and 1101 March, 1999, 

(i) The Committee scrutinised the 
replies received  from  the 

Commissioner & Secretary to 

Government, Hiryana, Prohibition. 

Excise and Taxation Department in 

respect of General Working of Excise 
and Taxation Deparunent. 

(i) The Committee decided w undertike 
on the spot study tour to the States of 
Himachal Pradesh and Jaummu and 

Kashmir w.e.f, 22nd March. 1999, 

The Committee resumed the scrutiny 
of the material received from the 

Commissioner and Secretary to 
CGovt., Haryana, Prohibition, Excise 

and Taxation Department in respect 
of General Working of Excise and 
Taxation Deparmment. 

The Committee partly scrutinised the 

replies received from the Munaging 

Director, Haryana Financial Corporation in 
respect of the General Working of the 

Haryana Financial Corporation. 

e 
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49, 11th March ,1999 

50, 15th March, 1999 

51. 220d Maich, 1999 

52, 28th March, 199v 

उठे. 30th March, 1999 

Report Presented 

6 

4 

The Committee resumed the scrutiny of 
replies received from the Managing 
Director, Haryana Financtal Corporation in 
respect of the GGeneral Working of the 
Haryana Financial Cerporation. 

() Consideration of papers placed before 

the Committee. 

(ii) The Committee decided to visit 
Rajasthan and CGujarat. . 

(1) Consideration of papers placed before 

the Comittee. दि 

(11) The Committee partly scrutinised the 
repliess  received from  the 

Commissioner and Secretary to 
Govt.,  Haryana., Industries 
Department regarding the General 

Working. ' 

{iii) The Committee decided to hold its 
own meetings at Shimla (H.P) on 
29th and 30th March, 1999, 

The: Committee partly scrutinised the 
replies received trom पट Commisstoner 
and Secretary to Govt.. Haryana, Industries 
Department regarding the General Working 
of the Department. 

The Committee scrutinised the replies 
received from the Commissioner and 
Secretary o Govit., Haryana, Industries 
Department regarding  General Working. 

The Committee presented the Twenty Fourth Report of the Committee for the 
year 1998-99 1o the House on 10th Februvary, 1999 

Proceedings 

A record of the proceedings of the Committee has been kept in the Haryana 

Vidhan Sabha Secretariat.
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COMMITTEE ON GOVERNMENT ASSURANCES 

" The Committee on Goverument Assurances for the year 1998-99 consisting 
of ning members wis nominated by the Hon. Speaker. on 6th May, 1998 and was 

notified in the official Gazette vide notification No. CB/A-25/98-09/17, dated 71 
May 1998. Shri Sampat Singh, M.L.A., a member of the Committee was nominuted 
as Chatrman of the Committee. 

The names of the Members and number of meetings attended by each of them 
out of the total number of 54 meetings {this number included six meetings in which 
business was not transacted for want of Quorum) held during the period under review, 
are given below — दि 

Sr.  Name of Member N ' Number of 

No. meetings 
- utended uttended 

1., Sl दादा! दाह | 53 

2. Sbri Somvir Singh 23 

3. Shri Rani Bhyj Nil 

4. Shri Relu Ram 11 

5. v SbhrilAkram Khaa Nil 

0O: Shri Dharambir (auba 47 

7. Shri Narender Singh Nil 

8. ' Shri Balbir Singh 44 

9. Shri Kailash Chandea Sharma’ 40 

Special Invitee 

1. Shri Virender Pal Ablawat 37 

* Shri Virender Pul Ahlawat, M.LA. was nominated by the Hon. Speaker as 
Special invitee to serve on the Commitiee w.e f. 25th Augusi, 1998 vide 

notification No. CB/A-95-99/55, dated 25th August, 1998, 

हू
 

1 

o



कौ 5. एद्वाह of Meetngs Number of Business transacted 
No. members 

including 

s special 
mvitee 

. present 

. 1 2 3 ’ 4 

1. 12th May. 1998 5 The scope and funetion of the Committee 
were expluined. 

2... 18th May, 1998 4 Secrutiny of statement of assurances given 
. by the Ministers on the-floor of the House 

during the Session held in the month of 
March-July, 1997. 

3. 26th May, 1998 4 —do— 

4. 4th June. 1998 6 —do— 

e - 5. 9th June, 1998 रथ Diiscusston held with the members of the 

T sister Committee of Kerala Legislative 
Assembly. 

6. 16th June, 1998 5 Scrutiny of the replies received from the 
various Government Departments in 
respect of implementation of the 

outstanding Assurances contained in its 

'29th Report. 

7. 23rd June, 1998 4 Serutiny of statement of assurances given 
by the Ministers on the floor of the House 

during the Session held in the month of 

. Jaguary, 1998. 

” हि. 30th Juue, 1998 2 No business was transacted for want एव 

quorum, 

. Q. कफ अपार, 1998 R Scrutiny of statement of assurances given 

नकल by the Ministers on the flpor of the निएाइट- 
¥ during the Session held in the month of 

January, 1998. 

1. 14th July. 1998 6 —do-— 

11. 4th August, 1998 3 Committee decided to hold its next 

55 

Meetings held and business transacted 

The details showing the dates of meetings, the number of members present 
and the business ransacted था each meetings are given below:— 

meetings at Shimla onl7th & 18th August, 
1998,
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13. 

15. 

16. 

17. 

18, 

19. 

11th August, 1998 

[7th August, 1998 
(at Shimla) 

1¥th August. 1998 

{at Shimla) 

25th Aupust. 19938 

15. September, 1998 

&th September, 1998 

150 September, 1998 

22nd September, 1998 

(ii) Scrutiny of the replies received from 
the various Government Department 
in respect of implementatton of the 
outstanding Assurances as contained 
inits 29th report. 

The Committee decided to postpone the 
oral examination of the Health Department 

on the request of the Financial 

Commissioner & Secretary to Govenunent, 

Haryana, Health Department. 

Scrutiny of the replies received from the 

Cooperation Department in regard to 
implementation of the outstanding 
Assurances contained in the 30th Report 
of the Committee. 

Serutiny of the replies received from 
PW.D:(B&R) in regard to implementation 

of outstanding Assurances as contained in 

its 29th Report. 

Scrutiny of the reply received from फिट 
Agriculture Department in regard to 
implementation of the ouistanding 
Assurances 15 contained in 1ts 29th Report. 

Scrutiny of the replies received from the 
Educaticn Department in regard to the 
implementation of the outstanding 
Assurances as contained in its 29th Report. 

Scrutiny ए फिट replies received from the 
Public Works (B&R) Department in regard 
to implementation of the outstanding 

Assurances as contained in its 29th Report, 

Oral examination of the representatives of 

the Health Department in respect of the 

implementation of the outstanding 

Assurances Nos. 190 10 214 of the 29th 

Report of the Committee. 

Scrutiny of the replies received from the 

PW. (B&R) Department in regard to 

implementation of the outstanding 

a
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— 
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20. 29th September, 1998 

21. 

23. 

(य
े पी
 

26. 

27. 

28. 

6th Qctober, 1998 

13th October, 1998 

22nd QOctober, 1998 

27th October, 1998 

3rd November, 1098 

[0th November, 1998 

12th November, 1998 

{New Delli) 

13th November, 1994 
(New Delhi) 

6 

assurances as contained in the 29th Report 
of the Committee. 

Oral examination of the representatives एव 

the Irrigation Department पा respect of 
implementation एवं the outstanding. 

assurances from Sr. No. 63 (0 97 of the 29th 
Report एव the Committee, 

Scrutiny of the replies received from the 
Power Department in respect of 
implementation of the outstanding 

assurancess as contained in its 29th Report 

and also scrutiny of the statement of 

assurances given by the Ministers on the 
floor of the House during the Budget 
Session held in the month of March, 1997, 

Scrutiny ot the replies received from the 
various Government Departments in 

respect ‘of implementation of पट" 

outstanding assurznces as contuined in the 

29th Report of the Committee, 

Scrutiny of the replies received from the 
Revenue Department in regard to 
implcmentation of the outstanding 

assurances 5 contained in the 29th Report 

of the Committee. 

नए 

—do— 

Scrutiny of the replies recéived from the 
Power Department in regard to 

implementation of the outstanding 
assurances as contained in the 290 Report 
of the Comimnitiee. 

Scrutiny of the replies received from फिट 
various Government Departments in regard 
to implementiation ए the outstanding 
assurances of the 29th Report of the 
Comminee. 

—do—
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39. 

17th November, 1998 

26th November, 1998 

Ist December, 1998 

2nd December, 1998 

10th December, 1998 

.. 151 Decembér, 1998 

21st December, 1998 

29th Diecember. 1998 

हो January, 1999 

12th January, 1999 

19th Janwary, 1999 

Wh
 

LA
 

A
 

No bosiness was trunsacted for want of 

{uonum. 

Scrutiny of the replies received दिखा the 
Irrigation Department in regard to 

implementation of the outstanding 
assurances of the 290 Report of the 

Commitiee. 

—do— 

Orally examined the representatives of the 

Irrigation Department in respect of 
implementation of outstanding assurances 

Nos. 67 to 97 का 29th Report of the 
Committee. 

No business was trunsacted लि want of 

guorum. 

Scrutiny of the replics received from the 
Power Departmeunt in respect of 
implementation of outstanding assurances 
of पीट 20th Report of the Committee. 

No business was transacted for want of 

quorum, 

Scrutiny of the replies received from the 
Power Department in respect of 
implementation of the outstanding 
assurances of the Statement of assurances 
of the Budget Session, 1907, 

Scrutiny एव the replies received from the 
various Government Departments in 

respect of implementation of the 
outstanding assurances as contained in the 

29th Report of the Comumittee. 

Scrutiny of the replies received from 

various Deparements पा respect एव 

implementation of the outstanding 

assurances as contained in 2%th Report of 

the Committee. ' 

Confirmation of the proceedings of the 
meetings of the Committee. 

™ 

2
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—— 
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40, 

41. 

42. 

43. 

45, 

47. 

48. 

49, 

12th February. 1999 

19th Febryary, 1999 

24th February, 1999 

3rd March, 1999 

5th March. 1999 
{(New Delhi} 

6th March, 1999 

{New Delhi) 

9th March, 1999 

10th March, 1999 

15th March, 1999 

16th March, 1999 
(Nangal) 

22nd March, 1999 

3 

- 

Scrutiny of the repliés received from 
Irrigation Department in regard to 
implementation of the outstanding 
assurances as contained in 29th Report of 
the Comunittee. 

No business was transacted लि want of 

quoram. 

Scrutiny of the replies received {rom the 
Irrigation Department in regard to  the 

implementation of outstanding assurances 
as contained in 30th Report of the 
Committee. 

No business was transacted for want of 

quorum. 

Scrutiny of the replies received from the 

Ierigution Department in regard to the 

Implementation of outstanding assurances 
as conlained in 30th Report of the 
Committee. 

—dJo— 

Scrutiny एव the. replies received from the 
Apgriculture Department in regard to the 
implementation of outstanding assurances 
of 3{th Report of the Commiitee. 

Orally examined the representatives of the 
Power Deparument in respect of the 

implementation of outstanding assurances 
of 30th Report of the Committee, 

Scrutiny of the replies received from 
Irrigation Department in regard to 

implementation of outstanding assurances 

of 30th Repont of the Committes. 

Committee discussed with the Offices of 
the B.B.M.B. and thereafter inspected the 
Bhakra Nangal Dam, 

Scrutiny of the replies received from 

various Departments वा regard to the
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54. 

‘26th March, 1999 

{(New Delhi) 

27th March, 1999 

{Tatpur) 

. 20th March, 1999 

(daipur) 

31st March, 1999 

(Swaimadhopur) 

implementation of outstanding assurances 

of the उप Report of the Committee. 

Scrutiny of the replies received from 
varipus Departments in regard to the 
implementation of outstanding assurances 
as contained in the 30th Report of the 

Committee. 

The Committee discussed with the 

Secretary. Rajasthan Legislative Assembly 

on matters of common interest and other 
procedural matters, 

Scrutiny of the outstanding assurances दाह 
contained in the 3tth Report of the 

Committee, 

—do— 

I'resentation of the Report 

on 100 February. 1999. 
The Committee presented its 30th Report for the year 1998-99 to the House 

Meetings held at places uther than Chandigarh 

Shimla 

Delhi 

Dethi 
Nangal 
Delhi 

Jaipur 
Udaipur 

2N
 

O 
की 

W 
दए 

Swaimadhopur 

17th and 18th August, 1998 
12th and 13th November, 1908 

5th and 6th March, 1999 

16th March, 1999 
26th March 1999 

27th March. 1999 

29th March, 1999 

‘31st March, 1999
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COMMITTEE ON SUBORDINATE LEGISLATION 

The Committee, consisting of eight Members of the Haryana Vidhin Sabha 
(including the Advocate General) was nominated by the Hon'ble Speaker on the 6th 
May, 1998 and was netified का the official gazette vide notification No, HVS-LA(Sub- 
Leg.)-1/98-99/18, dated the 7th May, 1998, 

- 

Shri Kapoor Chand Sharma was appointed as the Chairperson ए the (Committee 
by the Speaker. 

The Committee held 46 mectings during the period under review. 

The names of Members and number of the meetings attended by the each of 
them are shown in the following table:- 

Name of Member . Number of Sr. 
No. meetings 

attended 

*1.  Shri Kapoor Chand Sharma 22 

2. Shri Satwinder Singh Rana : 44 

3. Shri Anil Vij . 36 

4. Shri Jaswinder Singh 23 

5. Shri Nafe Singh Rathee a4 

6.  Shri Nirmal Singh Nil 

7. Shri Suraj Mal . 45 

हि... Advocate General Nil 

Special Invitee 

**  Shri Bijender Singh Kadyan 4 

* Shri Kapoor Chand Sharma, M.LA., resigned from the Chairpersonship and 

L2 

the membership of the Committee with effect Jrom 1 Oth March, 1999 vide 

Nosification No. HVS-LA{Sub-Leg.)-1/98-99/22, dated the 16th March, 1999, 
on his appointment as Minister of State. 

Shri Bijender Singh Kadvan, M.L A., was nominated by the Speaker as Special 

Invitee of the Committee with effect from प्राय September; 1998 for the remaining 

period of the vear 1¥95-99 vide Notification No. HVS-LA(Sub-Leg.)-1-98-99%/ 

उन, dated 9th Seprember, 1998 and resigned as a Speciul Invitee w.e.f. 10th 
March, 1998 vide Notification No. HVS-LA(Sub-Leg.)-1/98-99/21, dated 16ith 

March, 1999 on his appointment as Minister of State.
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Rules Scrutinised 

The Committee scrutinised thé Haryana Panchayati Raj Fimunce. Budget. 
Accounts, Audit, Taxation and Works Rules, 1996 framed under the Haryana 

Panchayati Raj Aet, 1994, नयी 

Meetings held and Business Transacted 

The dates of the meetings, the number of Members and the Business transacted 

गा each meeting are given below:— 

4 

Sr.  Date of Meeting Number of Business transacted 
No. Members 

present : 

1 2 3 4 

1. 26-5-1998 6 (i) ‘Welcome address by the Deputy 
Secretary, Haryana Vidhan Sabha. 

(ii) Discussion on the Scope and 
functions of the Committee, 

2 1-6-1995 6 (i) Papers pliaced before घाट Commitiee. 

(i) Selection of Rules for scrutiny. _ 

(iii) Attendance of Legal Remembrancer  — 
in the meeting, 

3, &-6-1998 3 Scrutiny of the Punjab Tenancy Act, 1887, 

4. 15-6-1998 4 {i) Papers placed before the Committee. 

(11) The committee decided to drop the 
scrutiny एव the Punjab Tenancy Rules, 

1909. 

(iii) The Committee. decided 10 take up 
the scrutiny of the Haryana 

Panchayati Raj, Finance, Budget, 

Accounts, Audit, Taxation and Works 

Rules, 1996 framed under the 

Haryana Panchayati Ryj Act, 1044, 

5. 22-6-1998 4 Scrutiny of the Haryana Panchayati Raj ;_.fl 
Finance. Budget. Accounts, Audit. v 
Taxation ind Works Rules, {996 framed 

under the Haryana Panchayati Raj Act, 
19094. 

6. 29-6-1998 6 Resumption of security of the Haryana 4"/ 
Panchayati Raj Finance, Budget, Accounts, 
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= 
7. 6-7-1998 

श् 

. 8. 13-7-1998 

9, 12-%-1998 

पर... 

10. 19-8-98 

11, 26-8-98 

’ 12. 2-9.1998 

“'\—w-”.‘r.- 

Kl 

जी 

Audit, Taxation and Works Rules, 1996 

framed under the Haryana Panchayati Raj 

Act, 1994, 

Resumption of Scrutiny of the Haryana 

Panchayati Raj Finance, Budget, Accounts, 
Audit. Taxation and Works Rules 1996 
framed under the Haryana Panchayati Raj 

Act, 1994, 

Resumption of scrutiny of the Haryana 
Panchayati Raj Finance, Budget, Accounts, 
Audit, Taxation ard Works Rules, 1996 
framed under the Haryana Panchayati Raj 

Act, 1994, 

(i} Papers placed before the Committee, 

(i) Resumption एव scrutiny of Haryana 
Panchayati Raj Finance, Budget. 
Accounts, Aodit, Tiaxation and Waorks 

Rules. 1996 framed under the 

Haryuna Panchayati Raj Act, 1994, 

Resumption of scrutiny ol Haryana 
Panchayati Ryj Finance, Budget. Accounts, 
Audit, Taxation and Works Rules; 1996 
framed under the Haryana Panchayati Raj 
Act. 1994, 

Resumption of scrutiny of the Haryana 
Panchayati Raj Finance, Budget, Accounts, 

Audit, Taxation and Works Rules, 1996 
framed under the Haryana Panchayati Raj 

Act, 1994, - 

(i) Resumption of scrutiny of the 

Haryana Panchayati Raj Finance, 

Budget. Accounts, Audit. Taxation 

and Works Rules, 1996 framed under 

पड Haryana Panchayati Raj Act. 

1994, 

(i) The Committee decided to undertake 

मा on the spot study tour to the States 

एव Meghalaya, Assam & Sikkim with 
effect from 3rd October, 1998 to 15th 

(फटा, 1998,
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13. 

14. 

15. 

16. 

17. 

18., 

20. 

8-9-1998 

15-9-1998 

22-9-1998 

29-9-1998 

2-10-1998 

5-10-199% 

- 6-10-1998 

7-10-98 

Resumption of scrutiny of the Haryana 

Panchayati Raj Finance, Budget, Accounts, 
Audit, Taxation and Works Rules, 1996 
framed under the Haryana Panchayali Raj 
Act, 1994, 

Resumption of scrutiny of the Haryana 

Panchayati Raj Finance, Budget. Accounts. 

Audit, Taxation and Werks Rules. 1996 
framed under the Haryana Panchayati Raj 

Act, 1994, 

(i} Resumption of scrutiny एव the 

Huryana Panchayati Raj Finance, 
Budget, Accounts, Audit, Taxation 
and Works Rules, 1996 framed under 

the Haryana Panchavati Raj Act, 
1994, 

(i} Confimation of proceedings. 

(i} Papers placed before the Committee. 

(i) Resumption of scrutiny of the 
Haryana Panchayati Raj Finance, 

Budget. Accounts, Augdit, Taxation 

and Works Rules, 1996 framed under 
the Haryana Panchayati Raj Act, 
1994. 

The Committee framed the questionnaire 

(10 be discussed with the Sister Committee 
during its wour to the States एव Assam, 
Meghalaya and Sikkim from 2-10-1998 to 
15-10-1998, 

Discussion with the Secretary, Assam 

Legislative Assembly regarding matters of 
comman interest. 

The Committee reviewed the proceedings 
of the meeting held with the Secretury, 
Assam Legislative Assembly. 

Discussion with the Subordinate Legislator 
Committee of Meghalaya Legislative 

Assembly regarding matters of common 
interest. 

L
 

%
 



B - 

[
 

¥
 

65 

2 4 

23. 

24. 

26. 

217. 

28. 

29. 

10-16-98 

13-10-1998 

15-10-1998 

22-10-1998 

5. 27-10-1998 

3-11-1998 

11-11-1998 

17-11-1998 

26-11-1998 

गा
 

Discussion with the Secretary. Sikkim 
Legislative Assembly regarding matters of 

commoen interest, 

The Commiitee reviewed the proceedings 

of the meeting held with the Sister 

Committee of Meghalaya Legislative 

Assembly and discussion held with the 

Secretary, Sikkimn Legislative Assembly. 

The Committee reviewed the proceedings 

of the meeting/discussions held at 
Guwabhati, Shillong and Gangtok during the 

tour. 

Resumption of scrutiny of the Haryana 

Panchayari Raj Finance, Budget, Accounts, 
Audit. Taxation and Works Rules, 1996 
tramed under पीट Haryana Panchayati Raj 

Act, 1994, 

Resumption of scrutiny of the. Haryana 
Panchayati Ryj Finance, Budget, Accounts, 
Audit, Taxation and Works Rules. 1996 

framed under the Haryana Panchayati रिया 

Act, 1994, 

Resumption of scrutiny of the Haryana 
Panchayati \Raj Finmce, Budget, Accounts, 

Audit, Taxation and Works Rules, 1996 
framed under the Haryana Panchayati Raj 
Act, 1994, 

Resumption of scrutiny of the Haryana 
Panchayati Raj Finance, Budget, Accounts, 
Audit, Taxation and Works Rules, 1996 
framed under the Haryana Pancbayari Raj 

Act, 1994, 

Resumption of scrutiny of the Haryana 

Panchayati Raj Finance. Budget, Accounts, 

Audit. Tuxation und Works Rules. 1996 

framed under the Haryana Panchayati Raj 

Act, 1994, 

Resumption of scrutiny of the Haryana 
Panchayati Raj Finance, Budget, Accounts, 

Audit, Taxation and Works Rules, 1996
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1 2 3 4 

framed under the Haryana Panchayati Raj 
Act, 1994, 

30. 1-12-1998 4 {i) Resumption of scrutiny of the 

Haryana Panchayati Raj Finance, 
Budget, Accounts, Audit, Taxation 
and Works Rules, 1996 framed under 

the Haryana Panchayati Raj Act, 

1994, 

(ii) Confinnation of proceedings. 

31. 9-12-1998 6 (i) Resumption of scrutiny of the , . 
Haryana Panchayati Raj Finance, 

Budget. Accounts, Audit, Tuxation 
and Works Rules, 1996 framed under 
the Haryana Panchayati रिया Act, 
1994, 

(i) The Committee decided to hold its 

own meeting on 16-12-199% in 

Hmyau‘__a Bliawan, New Delhi. 

(वि) Papers placed before the Committee. 

32, 16-12-199% -~ ¥ " “Resumption of scrutiny of the Haryana 
Panchayati Raj Finance, Budget. Accounts, 

Y, Audit, Taxation and Works Rules. 1996 
- framed under the Haryana Panchuyati Raj 

Act, 1994, 

33, 21-12-199% 2 Meeting adjourned for want of quorum. 

34, 28-12-1998 4 Resumption of scrutiny of the Haryana 
Panchayati Raj Finance, Budget, Accounts, 
Audit, Taxation and Works Rules. 1896 
framed under the Haryana Panchayati Raj 
Act, 1094, 

35. 6-1-1999 6 (i) Resumption of scrutiny of the 
Haryana Panchayati Raj Finance. 

Budget. Accounts, Audit, Taxation 

and Works Rules. 1996 framed under 

the Haryana Panchbayati Raj Act. 

1994, I 

{i1) Confirmation of the proceedings. 

36. 13-1-1v9v 6 (1) Papers placed before the Commitice. 

i 
'),

-o Y 
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(ii) 

(iii) 

(iv) 

Oral  examination of the 
Commissioner & Secretary 1o 
Government, Haryana, Agriculture 
Department in  respect of 
implementation of recommendations/ 
observations of the Committee 
concerning the Haryana Cold Storage 
(Licencing and Regulation) order, 
1979 framed under the Essential 
Commodities Act, 1955, as contained 
in its Nineteenth Report (1987-88 
Report). 

Oral  examination of the 
Commissioner & Secretary to 
Government, Haryana, Transport 
Department in  respect of 
implementation of recommendations/ 
observations of the Committee as 
contained या its 27th Report 
concerning the Haryana Motor 
Vehicles Rules, 1993 framed under 
the Motor Vehicles Act. 1088 
(1995-96 Report) 

Oral examination एवं the Financial 
Commissioner & Secretary to, 
Government, Haryana, Revenue 
Department in  respeect of 
implementations of recommenda- 
tions/observations of the Comntittee 
as contained in its 201 Report 
concerning the Haryana Kisan Pass 
Book Rules, 1996 framed under 
the Haryana Pass Book Act, 1994 
(1997-98 Report) 
Papers placed before the Committee. 

Oral  examivation of the 
Representatives of the Development 
& Panchayats Department in respect 
of scrutiny of the Haryana Pimchayati 

Raj Finance, Budget, Accounts, 

Audit, Taxation and Works Rules, 

1996 framed under the Haryana 
panchayati Raj Act, 1994.
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39. 

40. 

41. 

42, 

43. 

45. 

46, 

29-1-1999 

24-2-1999 

25-2-1999 

4-32-1999 

10-3-1999 

17-3-199Y 

23-3-1999 

24-3-1999 

30-3-1999 

पर) The Committee drafted and finalized 

the first part of its 30th Report. 

(i) Papers placed before the Commitiee. 

(ii) The Committee drafted and finalized 
its 30th Report for the year 1998-69. 

Scrutiny of the Punjab Distillery Rules, 
1932 framed under the Punjab Excise Act, 

1914, 

Resumption of scrutiny of the Punjab 
Distillery Rules, 1932 framed under the 

Punjab Excise Act, 1914, 

(i} Papers placed before the Committee 

(i1} Resumption of scrutiny एव the Punjab 
Distillery Rules, 1932 framed uader 

the Punjab Excise Act. 1914, 

(i) Resumption of scrutiny of the Punjab 

Distillery Rules, 1932 framed under 

the Punjub Excise Act, 1914, 

{iiy The Committee decided to hold its 
meetings on 23rd & 24th March, 
1999 ar Shimla., 

Resumption of scrutiny of the Punjab 
Distillery Rules, 1932 framed under the 
Punjab Excise Act, 1914. 

(Resumption of scrutiny of the Punjab 
Distillery Rules, 1932, framed under the 
Punjab Excise Act, 1914, 

Resumption of scrutiny of the Punjab 
Distillery Rules, 1932 framed under the 

Punjab Excise Act, 1914. 

Resumption of scrutiny of the Punjab 

Distillery Rules, 1932 framed under the 

Punjab Excise Act, 1914. 

Meeting at places other than Chandigarh 

The Committee undertook an official study tour to the States एवं Assam. 

Meghiluy: and Sikkim from 2-10-1998 w0 13-10-1998 with a view to have discussions 

i
y
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on the matters of Common interests and beld 7 meetings at ditterent places 1.2. Haryana 
Bhawan, New Delhi, Guwahati, Cheerapunji, Shillong, Gangtok, Darjecling. Besides 
this the Committee also Iteld its meetings on the following dates and places :- 

1. 16-12-1998 Haryana Bhawan, New Delhi 

2. 24-2-1998 Haryana Blawan, New Delhi 

3. 25-2-1998 Haryana Bhawan, New Delhi 
4, 23-3-1998 Shimia 

5. 24-3-1998 Shimla 

Report Presented 

The Committes presented to the House its 30th Report for the yeur 1998-99 
on thelOth February, 1999, 

Proceedings 

A record of the proceedings of the Committee has been kept in the Haryana 
Vidhan Sabha Secretariat.
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COMMITTEE OF PRIVILEGE 

£ of-ten members was renominated by 
the Hon'ble Speaker on 250 April, 1997, e 

Shri Narpender'Singh, M.L.A. was appointed by the Hon'ble Speaker as 
Chairperson of the Committee. The names एव the Members of the Committee are as 
under :— 

3| 

1. Shr Narpender Singh, M. L. A. Chairperson 

2. Shri Dhir Pal Singh, M. L., A. Member o 

3. Shri Dharambir Gauba, M. L. A, Member 

4, Shri Anil Vij, M. L. A. Member 

5. Shri Azad Mohd., M. L. A. Member 

6. Shri Anand Kumar, M, L. A. Member 

7. Shri Sat Pal Sangwan, M. 1.. A, Member 

8  ShriKhurshid Abamad. M.L. A, Member 
9. Shri Bhim Sain Mehta. M. L. A. (State Minister)  Member ~ Sl 

10.  Shri Nirmal Singh, M. L. A. Member 

The Committee held a total number of 3 meeting during the period under 
review. The names of फिट Members and the number of meetings attenided by each of 
them are shown in the following table :-- 

Sr.No. Name of Members Number of 
Meetings 
Attended 

L. Shri Narpender Singb, M. L. A. 1 

2. Shri Dhir Pal Singh. M. L. A. 3 लि 

3. Shri Dharanbir Gauba, M. L. A, 2 

4. ShriAnil Vij, M. L. A. 3 . 
है... Shri Azad Mohd., M. L. A. - £ 
6. Shri Anand Kumar. M. L. A. 1 

7. Shri Sat Pal Sangwan, M. L. A, 2 

8. Shri Bhim Sain Mehta, M. L. A. (State Minister) - ¥ 

Shri Nirmal Singh, M. L. A. 
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Question of Privileges Pending 

Question of alleged breach of Privilege given notice of By Shri Jagan Nath, Minister, against Shri Bhajan LalEx-M.L.A, (Now M.P) who made a press statement in the press lobby/lounge in the Vidhan Sabha casting serious reflection on the conduct and impartiality of the Chair i.e. Hon'ble Speaker Prof. Chhattar Singh Chauban and using very derogatory remarks against him wilfully and deliberately with a malicious motive in order to lower down the dignity of the Chair as published in the Indian Express on 22-11-96, 

Question of alleged breach of Privilege given notice of by Shri Jagan Nath, Minister against the Correspondent, Editors, Publishers and Printers of the Indian Express for publishing the statement of Shri Bhajan Lal, Ex-M.L.A, (Now.M.P) containing derogatory remarks which cast serious aspersions on the impartiality character and conduct of the Chair in discharge of his Parliamentary duties on the 
floor of the house as this act has lowered the prestige and dignity of the Chair in the eyes of the Public in the issue of Indian Express dated 22-11-96. 

Meeting held and Business transacted 

St DateofMeeting  Numberof Bemmmtmem 
Date of Meeting Number of Business transacted 

No. Members 
' present 

1 2 - 3 . . S 4 

1. 17-4-98 3 No business was transacted for want 
of quorum. . 

2. 15-7-98 5 {) The Committee drafted and finalised 
the Third preliminary report with - 
regard to the question of alleged 
breach of Privilege given notice of by 
Shri Jagan Nath Minister, against Shri 
Bhajan Lal Ex-MLA, (Now M.P) who 
made a press statement in the press 
lobby/lounge in the Vidhan sabha 
casting serious reflection on the 
conduct and impartiality of the Chair 
1-6. Hon'ble Speaker Prof. Chhattar 
Singh Chauban and using very 
derogatory remarks against him न 
wilfully and deliberatly with 
malicioys motive in order to lower 
down the dignity of the Chair as 
published in the Indian Express on 
22-11-96.
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(i1} 

() 

(0) 

The Committee also drafted and 

finalised the Third preliminary report 
with regard to the question of alleged 

breach of Privileges given natice of 

by Jagan Nath Minister, against the 
Cormrespondent. Editors Publishers, 

and Printers of the Indian Express for 
publishing the statement of shri Bhajan 
Lal Ex-MLA, {now M.P) containing 
derogatory remarks which cast serious 
aspersions on the impartiality characier 

and conduct of the Chair in discharge 
of his parliamentary duties on the floor 
of the House as this act has lowered 
the prestige and dignity of the Chair 
in the eyes of the public in the issue of 

the issue of Indian express dated 

22-11-96, 

The Committee authorised the 

Chatrperson to sign and present these 
preliminary reports to the House. 

The Committee drafted and finalised 

the 4th preliminary report with regird 
to the question of alleged breach of 

Privilege given notice of by Shri Jagan 
Nath Minister against Shri Bhajan Lal 
-Ex-MLA, (Now M.P) who made a 

press statement in the press-lobby/ 

lounge in Vidhan Sabha casting 

serious reflection on the conduct and 

impartiality of the Chair i.e. Hon'ble 
Speaker Prof. Chhattar Singh 

Chauhan, and using very derogatory 

remarks against him wilfully and 
delibretely with दर malicious motive in 

order to lower down the dignity of the 

Chair as published in the Indian 
Express on dated 22-11-96. 

The Committee aiso drafted and 
tinalised the 4th preliminary report 
with regard to the question of ulleged 
breach of Privilege given notice of by 
Shri Jagan Nath Minister against the 

4 
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1 2. 3 ’ 4 

Comespondent, ‘Editors, Publishers 
_ and Printers of the Indian Express for 

पक publishing the statement of Shri 
Bhajan Lal Ex-MLA, (Now M.P) 
containing derogatory remakrs which 

cast serious aspersions on the 

impartiality character and conduct of 

the Chair in discharge of his 
parliamentary duties on the floor of 
the House as this act has lowered the 

prestige and dignity of the Chair in - 
the eyes of the public in the issve of 
Indian Express dated 22-11-96. 

The Comumittee authorised the Chairperson 00 sign and present these preliminary 
reports to the Housc. 

Proceeding 

Arecord of proceeding of the meetings of the Committee bave been kept in the 

Haryana Vidhan Sabha Secretariat. 

A ' HOUSE COMMITTEE 

1. The House Commitiee for the year 1998-99, consisting of five members 
was nominated by the Hon'ble speuaker on 6th May, 1998, 

2, Shri Fagir Chand Aggarwal, Deputy Speaker, was the Ex-Officio 
Chairperson of the Committee. 

3. The Committee held 30 meetings. excluding cne in whick business could 
not be transacted for want of quorum, 

4. The name of the Members and number of meetings attended by each of 

them are given in the following tables :— 

Sr.  Name ए the Member- . Number of 
No. meetings 

attended 

1. Shri Fagir Chand Aggarwal, Deputy Speaker 30 
. *2. Sbri Jagdish Nayyar — 

जन 3. Smt. Vidya Beniwal 24 

4, I, Virender Pal 24 

© #k5. Shri Kapoor Chand 19 

*2.  Shri Jagdish Nayyar, ML A resigned from the membership of the Commiteee 
< on his appointment as State Minister on 10-3-1999 (A.N.) 

*#*5,  Shri Kapoor Chand, MLA resigned from the membership of the Committee 

छा पड appointment as State Minister on 10-3-1999 (A.N,)
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3. The date of meetings held, the number of the Members present and business 
transacted at each meeting are given below '— - 

जा... Date of Meeting Number of Business transacted 

No. Members 
present 

1 2 3 4 

1. 215 May, 1998 3 (i} Hon'bie Deputy Speaker, weicomed 
the members of the Committee and 
explained the scope and functions of 
the Committee. . 

(i) Eadst. no. 279/INI dated 13-1-98§, 
received from the Engineer-io-Chief, 
Haryana PWD B&R. Chandigarh 
sending therewith rough cost estimate 
for the construction of flats for 
Members of Haryana Vidhan Sabha, 

Sector-3, Chandigarh was placed 
betore the Committee, which noted the 

.- contents thereof. 

- . (iti) The matter regarding allotment of Flat 
| No. 22 was placed before the 

Committee. The Committee decided 
that the Hon'ble members may kindly 
be requested that in case they are 

interested in allotment of such 
accommodation they may send their 

applications for the purpose on the 

prescribed proforma within the perind 
of 10 days from the date of issue एव the 
circular. 

2 

(iv) The Committee decided to hold its - 

next meeting at Chandigarh on 27th 
May. 1998 at 11.00 A M. 

2. 27th May. 1998 3 (i) Memo. No. SEP/R&HN8/1297 dated 
15 May, 1998 received from the 
Suvperintending Engineer, Planning 
Circle, (R&H), regarding the removal 

of trees from the land alloited for the 

construction of new Flats in Sector-3. 
Chandigarh, was placed before the 
Committee, The Commitiee discussed 

ता
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the matter in detail and decided that 

the meeting of the following officers 

be convened on 9th June, 1998 to 

discuss the above said matter 50 that 

the trees in question may be removed 
from the site of the construction of new 

ML.As flats :— 

Senior Architect, Department 0६7 
Architecture, Haryana, Chandigarh; 

The Executive Engineer, Bridges 
Constriction Division, PWD (B&R) 

Haryana, Sector-33, Chandigarh; 

The Executive Engincer, Horticulture 
Div. No. 2, पं. Sector-23, Chandigarh, 

The copy of the letter received vide 
endst. No. Arch-98/S8A-F1621 duted 
5-2-98 trom the Chief Architect, 
Haryana., vide which some 

modification/changes were proposed 
in origival deawings, already 

approved. of the new MLAs Flats 10 
be constructed in Sector-3, Chundigarh 
was placed before the Committee. 

(iii) The Committee decided to hold its 

1 2 ) 3 

L 

1. 

2. 

| 

3. 

(i) 

3. OthJune, 1998 - 3 (i) 

v ,, 

LY 

next meeting on 9th June, 1998 at 
11.00 A M. at Chandigarh. 

The Senior Architect, Haryana 
explained घाट, whole drawings, 

constryction plans, designs etc. etc. 

with the help of the Model, to the 

Committee, in the presence of the 
How'ble Speaker, He ulso stated that 

the work cannot be started due to the 

presence of 4 trees as the same are 
coming in the way of construction site 
of the MLAs Flats. The Committee 
desired that a letter for the removal of 

the remaining 4 trees be sent to the 

Chief Engineer, व... Chandigarh 
immediately.
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4. 16th June, 1998 

5. 23rd Jume, 1998 

(i) 

(i) 

{iv) 

(i) 

(ii) 

(iii) 

D 

The Senior Architect while showing 
the model of the scheme, also 

explained the necessity for making 
slight change in the proposed 
construction plans of MLLAs Flats. The 
Commitiee in the presence of the Hon, 
Speaker was पा agreement with the 

proposed slight change. 

D.O. letter No. RG-98/466 dated 
1-6-98 received from the Additional 
Resident Commissioner, Haryang 

Bhaw:m, New Delbi sending therewith 
i list of the outstanding dues against 
ML As. Ex-ML As Officers etc. etc. in 
respect of Haryana Bhawan (stay and 

hospitality) was placed before the 

Committes. The Committee discussed 

the matter in detail and desired that 
पीट matter may also 0६ bronght 10 the 

notice एव Hon'ble Speaker. 

The Committee decided to hold its 

next meeting on 16th June, 1998 पा 
1100 AM. दा Chandigirh. 

The Committee allotted MLAs Flat 
No. 22 to Shri Satpal Sangwan, MLA 
by draw of 101, 

Letter No. Arch/98/SA-1/6386 dated 

[1-6-98 regarding modification/ 
changes in the internal planning of 

new flats was placed before the 
Conunitee alongwith a set of print of 

modified plans, site plan & elevation. 

The Committe gone through the prints 

of moditted plan, site plan & efevation 
supplied by them and approved the 

modification/changes as proposed. 

The Committee decided to hold its 

next meeting on 23rd June, 1998 wt 

11.00 A.M. at Chandigarh. 

The Commitiee orally discussed with 
the representatives of the Hospitity 

92 जो पं
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© : 6. 30th June, 1998 

X 

7. 9th July, 1998 

(id) 

{i} 

(ii) 

(i) 

Organisation Haryana in respect of 
catering facilities for the Hon'ble 
Members and gave certain directions 

for the improvement. 

The Committee discussed the matter 
regarding maintenance of MLAs 
Hostel with the representatives of 

Haryana PWID (B&R) Department, 
After discusston the Committes gave 

certain directions for the improvement 
of the maintenance of the MLAx 
Hostel. 

Endorsement No. 7/6 dated 11-6-98 
received from the Executive Engineer, 
Horticulture Division No 2, 

Chandigarh addressed to the Sr, 

Architect, Haryana regarding the 
removil of rees from the site allotted 

for the construction of 16 new MLAs 
Flatsin Sector-3, was placed before the 
Committee and the Comamittee noted 

the contents thereof. 

The Committee decided to hold its 
next meeting on 9th July, 1998 था. 11.00 
AM. at Chandigarh. 

The Committee discussed in detail the 
points regarding improvement in the 

ML As Hostel and ML.As Flats, 

The Committee discussed the 

difficulties faced by the two lady 

members in regard to acconunodation 

in the MLAs Hostel. The Committee, 

therefore, decided that two rooms in 

the ML As Hostel be allotted to both 

the lady members on permanent basis 

for the remnaining period of the present 
Assembly. 

(iti) The Committee decided to hold its 
next meeting at Chandigarh on 14th 

July, 1998 at 12.30 PM.
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8. 14th July. 1998 

9. जा August. 1998 

10, 11th August, 1998 

(R
 ] 
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{ii) 

(i) 

(ii} 

(पाप 

(i) 

(i) 

In the absence of the Ex-Officio- 
Chairperson (Shri Faqir Chand 
Aggarwal Deputy Speaker). Dr. 
Virender Pal, a member of the 

Committee was chosen to preside over 
the meeting. 

The Committee allotted the rooms in 

the ML As Hostel to the ML As tor the 

ensuing Session. 

The matter regarding non-vacation of 

Flat No. 47, 50. No. 38 and MG No. 18 
was placed before the Commiitee. The 
Committee decided that a registered 
letter may be sent to Ch. Bhajan Lal at 
his local address and alse at the 

address of New Delhi in this regard. 

Previously a decision wus taken by the 

House Committee in its meeting held 

on 21-5-97. regarding paucity of 
accommodation and the same was 
circulated to the Ministers/ML As who 

have been allotted Kothis and ML As 

Flats, The Committee desired that the 

decision already taken may again be 

circulated to था concemed. 

The Comunittee decided to hold its 

next meeting (वा 11-8-98 at 11.00 A M. 
at Chandigarh. 

The Committee discussed the various 

steps to be takn for the improvement 

of the ML:As Hostel and Flats. 

A request received from Sh. Shiv 

Parshad, Ex-MLA regarding waiving 

off penal licence fee i respect एवं MLA 
Flat No. 18 was placed before फिट, 
committee. The Commiitee desired 
that the request of the Hon. Ex-MLA 

may he forwarded to the 

Administrator. Chandigarh for 
sympathetic action in the matter. 

) थी 
i 

नंद
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(छा) The (ommittee, पा view रण the 

{iv) 

() 

(vi) 

difficulty being faced by the Hon. 
Members in getting accommodation 

in the Haryana MLAs Hostel when 

they come to attend the meetings of 
the various Commitiees of Haryana 
Vidhan Sabha, decided that the room 

for the Hon. Members, who are 

expected to reach Chandigarh to 
attend the meetings. muy he kept 

reserved one day earlier from the date 

of meetings. 

Memo. No. G-III/Q8/43 10 dated 

31-7-98 received trom the Chief 
Engineer, Union Territory, Chandigath 

regarding the approval granted by the 

Chandigarh Administration for the 

removal of 4 trees from the land 

allotted to the Haryana Govt. लि the 
construction of new ML As Fluts, was 

placed before the Committee. 

The Committee "decided that 
information in this regard miy be sent 
to the Chief Architect. Haryana and 
wlsu (०0 पा Engineer-in-Chief, PWD 
(B&R) Haryana for information und 

necessary action. 

The Conmmittee decided to undertake 

on the spot study tour to the State of 
Rajastban. 

In view of the difficulties experienced 
by the staff particularly by the Officers 
of Haryana Vidhan Sabha seerctariat 
with regard to serving एव tea/coffee/ 
light refreshment during office hours, 

the Committes decided that the 

director, Hospitality Orgunisation 

Haryana may be asked (0 ensure that 

arrangements-for the supply ए tea/ 

coffee aud also the light refreshment 

twice inaday, i.e. atabout T1.O0A M. 
and 3.00 PM. be made.
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11. 18th August, 1998 

12. 25th August. 1998 

13... 7th September, 1998 

{i1) 

(i) 

The Commitiee decided to hold its 
next meeting on 18th August, 1998 पा 
11.0 AM. at Chandigarh. 

The Committee discussed various 

steps in regard to improvement in the 

ML As Hostel and Flats 

The Committee decided 10 hold its 
nexi meeting on 25-8-98 at 11.00 A M. 

Letter No. DHOH-98/0.A. 4-3045% 
dated 6th August, 1998 received from 
the Director, Hospitality Organigation 
Haryana regarding deleting the version 

of Shri Phool Singh. Assistamt Director 

from the proceedings of the meeting 
of the Committee held on 23-6-98, was 
placed before the Committee. The 
Committee Jdid not accede to the 
request. 

The Committee confirmed the 
proceedings of the meetings dated 
21-5-98, 27-5-98. 9-6-Y8, 16-6-98. 
23-6-98. 30-6-98, 9-7-98 and 14-7-98. 

The leiter No. A.P-37(I1) Pro/VS/O7/ 

50504 dated 31st August. 1998 

received from the.Secretary, Rajasthan 
Vidhan Sabba regarding 
postponement ‘of the Visit of House 
Committee of Haryana Vidhan Sabha 
to the State of Rajasthan was placed 
before the Committee, The committee 
after consideration decided to 
postpone its study tour to the State of 

Rajasthan 

The Committee, decided thai 

temporary bath rooms & latrins in 

ML As Hostel, Haryana may he 
constructed for the security personnel 

and public on the pattern of Punjab 

MLAs Hostel, by the PWD B&R 
Haryana in liaison with the Chief 
Engineer, पा... Chandigarh. 

i H 

b 
;
1
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14. 

15. 

16. 

17. 

th September, 1998 

10th September, 1998 

118 September, 1998 

20th September, 1998 

L. (i) The.Commitee decided.to hold it 
next meetings वा Shimla on Yih Sept., 
at 3.00 PM., oo 10th Sept., मा 11.00 
A M. and on 110 Sept., 1998 at 10.00 
A.M. to see¢ the amenities being 
provided to the ML As'in the Himachal 
Pradesh MiLAs Hostel. 

The Committee discussed various steps 10 
be taken for the improvement of Haryana 

वीं As Hostel and Flats. 

The Committee discussed various matters 
relating to improvement एव Haryana MILAs 
Hostel/Flats and the facilities being 
provided to the Members. 

The Committee discussed various issues 
concerning the improvement of Haryana 
ML As Hostel and Flats and the, tacilitics 

being provided to the Members.in MLAs 
Hostel/Flats. 

() Letter No. D-2/Ar/Hr.-98/4003 dated 
31-8-98 received from the Director, 
Ayurveda, Haryana for providing 

accommodation for the Ayurvedic 

Dispensary छा the Haryanpa MLAs 

Hostel, was placed before the 

Commitiee, The Commillee alter 
discussion due to shortage of 

accommodation did not accede to the 

request. 

(ii) Letter No. MLA/Disp./98/415 dated 

4-9-98 received from the हा. Medical 
Ofticer, In-charge, Haryana MLAs 

Hostel Dispensary. Chandigarh was 

placed before the Committee, The 

Committee decided that पट 10 
shortage of dccommondation, the Ultra- 

sound Muachine may be instalfed पाए घाट 

room being used by the Clerk of the 
Dispensary. 

(iii) Matter regarding separute entry for पीट 

Haryuna ML As Hostel Dispensary wus 

discussed in the meeting and the
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18. '28th October, 1998 

दे 

19... "29th October. 1998 

सी. 151 December, 1998 

1 

4 

4 

3 

{iv) 

Committee approved the proposal 
reparding opening of gate near the 

dental wing for the ML As Hostel 
Dispensary. 

The Committee decided to hold its 
next mectings at Haryana Bhowan, 
New Delhi on 28th October, 1998 at 
3.00 एन, and 291h October. 1998 at 
10.00 A.M. to discuss with the Restdent 
Financial Commissioner. Haryana 
Bhawan, New Delhi regarding 

reservation of rooms and also to 

discuss with the Direcor Hospitality 
Organisation Haryana. regarding 
cutering arrangements ता the Huryana 
Bbawan, New Delli. 

The Committee discussed the various 

points in regard to the accominodation and 

other fucilities for the Hon'ble members in 
the Haryana Bhawan with the Residem 
Commissioner, Huryana Bhawan., New 

Delhi and also gave direction for the 

betterment. | 

(i) 

(i) 

The Committee discussed with पीट 
Deputy Director, Hospitality 
Organisation Haryana. Haryana 
Bhuawin, New Delhi about the catering 

arrangements in the Haryana Bhawan, 
New Delhi. After discussion the 
Committee gave some directions and 
suggestions for the improvement in the 

calering service. 

The matter regarding alloiment of Flat 

No. 22 was placed before the 

Committee. The Committee, therefore, 
decided that the Hon'ble Members 

may kindly be requested that in case 
they are interested in allotment of such 
accommodation they may send their 

applications for the purpose on the 

prescribed proforma within the period 

ot 1{} days from the date ot issue of the 

circular: The Committee also decided
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that the Hon. Members, who have 
already applied, need not apply atresh, 

(i) The Committee discussed the matter 
regarding revising the room rent of the 
Haryana M.L. As. Hostel in view ए the 
fucilities provided in the room, After 
discussion, the Committee desired that 
a proposal in this regard be prepared 
by the Hostel Branch and the same be 
put up before the Committes in its next 
mezling. 

एंव The Committee confirmed the 
following proceedings एव the meetings 

of House Comumnittee held on जा 

5.8.98, 11-8-98, 18-8-98, 25-8-08, 
7-9-98, 9-9-98, 10-9-98. 11-9-48, 
29-9-98, 28-10-08 and 29-10-98. 

{iv) The Committee decided to hold its 

next mesting on 23-12-98 पा 11.00 
AM. at Chandigarh. 

21. 22nd December. 1998 4 (i) Letter No, M.LA /Disp.-98/575 dated 
- 19-11-98, received from the SMO, 

100, M.L. As. Hostel Dispensary for the 
allotment of a reom लि Ultra Sound 
machine, alongwith the report of the 

Committee dated 9t December, 1996 

constituted to inspect on the spot for 
considering the proposal for the 
allotment of room was placed betore 

the Comumittee. The Clommittee, alter 
deltberations approved the proposal 

for the allotment of room for 
installation of Ultra Sound machine. 
by shifting the EPABX. 

(i) Letter No, HC/98-1976 dated 
11-12-98 received fiom the Resident 
Commissicner Haryana Govt: Haryana 

Bhawan, New Delhi alongwith 

proceedings of the meeting एव the 
House Committee dated 28th October, 
1898 held at Haryana Bhawan, New 
Delhi after making minor corrections 
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22. 29th December, 1998 

in his portion was placed before the 

committee. The Committee accepted 

these corrections and directed that the 

corrections may be carried out 

accordingly. 

(iii) The Committee decided to undertake 

on the spot study tour to the State of 

Rajasthan 1.6. Jaipur, Jodhpur. Mount 

A bu via Udaipur, Chittaurgarh & Ajmer 
w.e.f. 2nd January, 1999 10 9ih January. 

1999. 

(iv) The Committee allotted M.L.As. Flat 

. No. 22 to Shri Khurshid Ahmed, 

M.L.A. by draw of 105. 

{(v) The Committee decided to hold its 

next meeting on 29th December, 1998 

at 1100 AM. at Chandigarh, 

(i} The proposal regarding revising the 

room rent of the Haryana M.L.As. 

Hostel was placed before the 

Committee. The Committee after 

deliberate discussion recommended 

the room rent शेर vnder ना 

Sr.No. (ategory of Person Rent per Rent for Rent 
r______—_________—_—_____

_‘or 

day per another further 

room एल! Additionad 

oom 

12 3 4 3 4 5 

1. MLAs Rs. 3.50 Rs. 25.00 Rs. 100.00 

2. M.Ps.and MLAs of other States Free Rs. 30.00 Rs. 1({.00 

3. Ex-MLAsund Ex-MPs Rs. 12,00 Rs. 5000  Rs. 100.00 

4. Ministers/MLAs having flats Rs. 30.00 1२८. 5041} Rs. 100.00 

5. Crazeted officer on official duty Rs. 30.00 Rs. 100.00 Rs. 100,00 

of the State and of other Stafcs 

6. Freedom Fighters Rs. 3.50 Rs, 25.00 Rs, 100,00 

7. "Ohers Rs. 10000 Rs 10000 Rs. 100.00 
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23. 6th January, 1999 

24, 13d1 Janupary, 1999 
. 

(i) 

(i) 

(i) 

(iii) 

The Committee also decided that the 
revised rates will be applicable after 

the approval of the Hon. Speaker. 

The Committee decided to postpone 
its study tour to the State of Rajasthan, 
L.e. to Delhi, Jaipur, Jodhpur, Mount 
Abu, Udaipur and Pushkar. which was 
to commence from 2nd January, (999, 

Letter No. AI/98/13664 dated 
23-12-98 alongwith enclosures i.e. 

Tetter No. Al/Y8/12162 dated 
20-11-98 and letter No. SORI/P 9/ 
27910 dated 24-11-98. received from 
the Secretary. House Allotment 
Commitiee, Chandigarh and Deputy 
Controller (F&A) Reunis, Chandigarh 
Administration. (" handigarh regarding 
payment of licence ftee from 
Sh. Shiv Parshad, Ex-M.L.A.. Haryana 
in respect of M.L.A. Flat No. 18, 
Sector-3. Chundigarh, were placed 
hefore the Coimittee. The Committee, 
after some discussion, agreed with the 
decision taken by the Secretary, House 
Allntment Committee, Chandigarh in 
this regurd and also recommended that 
reat may be ¢harged accordingly. 

Request dated 30-12-98 received from 
Sh. Shiv Parshad, Ex-MLA regarding 
payment of licence fee in respect of 

M.L.As. Flat No. 18 and Motor Gurage 
No. 4, Sector-3. Chandigarh was 

placed before the Committee. The 

Comunittee desired that action in this 

regard be taken as per the above 
decision. 

The Committee discussed various 
steps required to be taken for the 
improvement of the ML As Hostel amd 

Flats. 

The ispection report of the otficers 
Committee in regard to the MLAs 

Hostel, Haryana was placed before the
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25, 25th January, 1999 

26. 2nd February, 1999 

27. &t February, 1999 

Commiftee. The Committec discussed 

the matter with the Directorn 

Hospitality Organisation, Haryana. 

The Director requested the Committee. 
that observation/shorteomings 
pointed by the Qfficers Commines 
may kindly be sent to him for 
information and removal thereof. 

Therefore, the Committee decided that 
the observation/shortcomings relating 
to Hospitality Department may be sent 
to the Director as requested by him, 

The Committee also desired that 
observation/short comings relating to 
the PWD) (B&R) Haryana may be sent 
to PWD (B&R) Department Haryana 

tor necessary action. 

(i) The Committee allorted the rooms in 

the ML As Hostel to the Hon. Members 
for the duration of the ensuing 
Session. 

(i) Letter No. AIQFluts Com/98/35945 
dated 30-12-98 received from the 
Secretury. Punjab Vidhan Sabha 
Secretariat, Chandigarh, making a 
complaint in regard to Fiat No, है was 
placed before the Committee, which 

noted the contents thereof and desired 

that a copy of this letter be sent to the 
Member concerned for his comments/ 

necessary action and intimation in this 

regard be also sent to the Secretary, 
Punjab Vidhan Sabha Secretariat. 

The Committee decided o undertake on 

the-spot-study tour to the States (व Qrissa. 

Tamilnadu and Kerala w.e.f. 24th February. 

1999, 

The Committee reconsidered the matter 1o 

undertake on-the-spot study tour to the 

States ot Orissa, Tamilnadu and Kerala and 

revised the same and decided to visit the 

States of Tamiinadu, Kerala and Kamataka 

w.e.f, 4th March to 17th March. 1999,
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28. 9th February, 1999 

"29. 9th March, 1999 

30, 17th March, 1999 

The matter regarding study tour of the 
House Committee was placed before the 
Committee in view of the orders of the Hon. 
Speaker dated 9-2-99. The Committee after 
some discussion decided to délete its own 
meeting at Mysore and desired that 
approval of the Hon. Speaker may be 
obtained after re-arranging the tour 
programuie accordingly. 

(i} Letter No. 82-WI1-97/832 dated 
10-2-99 received from the Engineer- 
in-Chief, Haryana, PWD (B&R) 
regarding rough cost estimates for 
construction of flats for Members of 
Haryama Vidhan Sabha, Sector-3, 
Chandigarh was placed before the 
Committee, The Committee, after 
some discussion, desired that the 
Commissioner & Secretary to Govt. 
Haryana, PWD (B&R), Engineer-in- 
Chief PWD (B&R) and the Chict 
Architect may be asked to appear 
before the Committee in its next 
meetng, 

(i} The Committee decided to hold its 
next meeting on 17th March, 1999 at 
11.00 AM. at Chandigarh. 

(it) Procecdings of the meetings of the 
Committee held on 1-12-98, 
22-12-98,29-12-98, 6-1-99, 13-1-99, 
25-1-99 and 8-2-99 were contimmed. 

(i) The Committee discussed the matter 
regarding construction of 16 new 
ML As Flats for the Hon. Members of 
the Haryana Vidhan Sabha, with the 
Public Works (B&R) Departinent and 
the Architecture. Department. The. 
Committee desired that all Necessiry 
fonmalities in this regard be completed 
without further loss of time as 
sufficient time has alreudy elupsed.



सम 

ी 2 3 4 

(i) The Committee was assured by the 
Engineer-in-Chief, PWD (B&R) 
Department that 2 Junior Enginser of 

the PWD (B&R) Department 
exclusively for looking after the 
MLAs Hostel and flats will be posted 
in the MLAs Hostel, to avoid any 

- inconvenicnce to the Hon. Members. 

31. 30th March, 1999 1 The meeting adjourned for want of quorum. 

Proceedings 

A record of the proceedings of the meetings of the Comittee has been keptin 
the Haryana Vidhan Sabha Secretariat. 

i
y
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LIBRARY COMMITTEE 

The Committee consisting six Members and a Special Invitee was nominated 
by फिट Hon'ble Speaker on 6th May, 1998 लि the year 1998-99. Shri Azad Mohaminad 

a member of the Committee.was appointed as Chairperson. 

The names of the Members. Special Invitee of the Committee and the number 
of meetings attended by each of them out of the total number of 45 meetings held 
during the period under review are given below .— 

Sr. Name of the Members . Numberof 
No. meetings 

attended 

*1.  Shri Azad Mohammad Chairperson 18 

2. Shri Mani Ram_ Member 31 

3. ShriRamjiLal Member 44 

4, Shri Randeep Singh Surjewala Member 15 

5. जाएं Risal Singh Member 45 

6.  Shri Nm'e"Sin,l'gh }unldl.'L Member 42 

**7.  Smt. Vidya Beniwal Special Invitee 30 

* Shri Azad Mohammad, MLA resigned fram the Membership/Chairpersonship 
of the Committee on 11-3-99 and his resignation was accepted on 15-3-99 by 
the Hon'lile Speaker. 

** Smt. Vidva Beniwal, MLA was nominated as a Special Invitee of the Committee 
w.ef. 25-8-98 for the remaining period of the year 1998-49. 

-
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The Committee selected the publications on different subjects. The value of 

the publications purchased during the year (1998-99) including the cost of newspapers/ 

magazines हॉट, was Rs. 109438.00. In addition to it Govt. Publications worth Rs. 

5312/ was also purchased. 

Meetings eld and Business Transacted 

Details regarding the dates of meetings held, number of members including 

special invitee present and business transacted in each meeting, are as given below ना 

Sk Date Number of Business T—_—__—__-___—_—_——-_—_—__—_—ran
sacicd 

No. Members 

(including 
Spl. Inv.) ! 
present 

1 2 3 4 

1. 26-5-98 5 The Under Secretary welcomed the 

members of the Comunitte and expluined 

to them the scope and functions of the 

{Commitlee. 

2. 4-6-98 5 (i) The Committee discussed on 

Ny 

amendments in the Library Rules व 

need be; 

(i) The Committee desired that Lok 

Sabha Sectt. and other Legislative 

Assembly Lihrary Rules be requested 

10 send the copies of their Library 

Rules so that a comparative study of 

these Rules be made in order to make 

the amendments therein, if need be. 

(i11) The Committee decided 10 hold its 

next meetings on 24th and 25th June, 

1998 at Benmore Rest House. Shimlu. 

(iv) The Committee decided that the 

suggestions for the purchase of books 
एड invited from all Members एव Haryana 

Vidhan Sabha. 

{v) The Commitiece decided that all 

newspapers and magazines subscribed 

at present be also subscribed for the 

year 1998-90. 

(vi) The Committee decided that like that 

of previous years, the books in 

English, Hindi. Urdu. Panjabi etc. on 

दा 

A
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11), 

11. 

13. 

14. 

9-6-98 

16-6-98 

23-6-98 

24-6-98 

25-6-98 

3(-6-98 

6-7-98 

15-7-98 

4-8-98 

12-8-98 

18-8-98 

26-8-98 (Delhi) 

N
 

1 

" different subjects be purchased for the 
use of Library on the basis of discount 

recomunended by the Good Office 

Committee. 

The Committee selected 7 books for the 
use of the Library. 

The Committee selected 8 books for the 

use of the Library. 

The C'ommittee selecte_d 9 books for the 

use of the Library. 

The ('.‘m_nmittec selected है books for the 

use of the Library. 

The Committee selected 14 Books for the 

use of the Library. 

The Commitiee selected 9 books for the 

use ए the Libruary. 

(i) 

(i) 

The Committee selected 8 books for 
the use of the Library; 

The Committee shserved that the side 

wills of newly reading room be 
covered with wall hangings and o Wall 
Clock फिट provided in पीट same 

The Committes discussed various matters 

relating to the Library. 

ही 

(i) 

(1 

(i 

The Co_nmu'nee.selccted 4 books for 

the use of the Library; 

The Committee decided 10 hold its 

.nextmeetings at New Delhi on 26th & 
27th August 1998, 

The Committee selected 4 books for 

the use of the Library. 

The Committee desired that Quarterly 

magnzine nwoed ‘Federal India® may 

be subscribed for the use of the Library. 

The Committes selected 3 books for the 

use of the Library. 

The Committee went to various shops of 
booksellers and selected 11 books for the 

use of Library.
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15. 

16. 

17 

18. 

20.. 

27-8-98 (Delhi) 

1998 

7-9-98 

15-998 

. 22998 

29998 

21. 6-10-98 

22. 

23. 

24, 

25. 

26. 

13-10-98 

21-10-98 

2%-10-98 

2-11-98 

1(}-11-94 

‘The Committee went to various shops of 
booksellers and selected 10 books for the 
use of Library. 

A letter placed hefore पीट Committee 
received from the Punjab Vidhar Sabha 

regarding Library Rules. 

Letters received from the Gujarat and 
Himachal Vidhan Sabha Sectt. placed 
before the Committee and the Committee 
discussed on the contents regarding 
Library Rules. 

The Commitiee decided to purchase two 
copies of the book titled 'Politics of 
Defection' for the use of Library. 

The Committee took around of library and 
discussed the matter relating to the priced 

and unpriced publications placed together 

due to shortage of space. 

The Committee decided to purchase two 
copies of Ratlway Time Table शिव the use of 
Library. 

The Committee discussed in respect of 
catalouge of the Library. 

The Committee confumed the proceedings 
of the meetings dated 26-5-98, 4-6-98, 
9-6-98, 16-6-98, 23-6-98 and 30-6-98. 

The Committee have a marathan discussion 

on the maintenance of sanitation in the 

Library, 

Letter received from the Tamilpadu 

Legislative Assembly regarding Library 
Rules was placed before the Comnmittee and 
discussed the contents एव the letter. 

A letter received from the TP, Legislative 

Assembly regarding Library Rules was 
placed before the Committee and the 

Committee discussed on it: 

The Committee dectded to undertake a 
study tour to the States of Karnataka,
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27. 

28. 

20. 

30. 

32, 

33. 

34. 

36. 

37. 

30-11-98 

9-12-98 

15-12-98 

29-12-98 

6-1-69 

13-1-89 (Delhi) 

14-1-99 

19-1-99 

16-2-99 

Tamilnadu and Kerala from 12th to 25th 
December 1908. 
The. Committee selected 5 books for the 
(5६ ए Library, 

The Committee observed that the dust in 

the almirah and other periodicals etc. may 
be cleaned with Vacuum Cleaner which is 

lying in the Library already. 

The Commitiee postpone its study tour to 
the States of Karnataka, Tamilnadu and 
Kerala i.e. from [2th to 25th December 

1908. 

The Committee took a round of the Library 

and observed that some bundies of 

newspapers have been put up on the top of 

the almirah which give an awkward look, 
same may be put at proper place. 

The Committee discussed in detail the 
matter of physical verification एव the library 

books. The Committee was apprised of the 
position and the Library Rules in this 

regard. 
Letter received from the Legislative 
Assembly Mabarashtra regarding Library 
Rules, was placed before the Commitiee तारों 

the Committee discussed on the sume.. 

The Committee selected 6 books for the 

use of the Library. 

The Committee decided o hold its next 
meetings at New Delhi on 13th & 14th 

January, 1999, 

The Committee selected है books for पीट 
use of the Library. 

The Committee selected 7 hooks for the 
usc of Library., 

The Commitiee observed that in फिट lack 

of funds books were vot purchased 

therefore, with the availability of funds, 

hooks may be placed for the approval of 

the Committee, 

The Committee enguired about stock- 

verification and decided to amend the
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39. 

4{). 

41. 

42. 

43, 

45, 

23-2-99 

3.3-99 

9-3-99 

16-3-99 

23-3-99 

29-3-99 (Delhi) 

30-3-99 (Delhi) 

Stock-verification Ruoles as below ;— 

(i) Hence forth stock-verification be 

undertaken after a gap एव two yearsi.c, 

in the 3rd year afier the completion of 
«eurlier stock-verification instead of 

yearly. 

पा) The Committee further decide that 

there should be no limit on the cost of 

3 bocks which are to be written off per 
one thousand on annual basis. 

The Committee also decided that no 
employee should take books from the 
almirahs. They should approach the 

Librarian who in turn will instruct the 

library staff to give the book. 

The (._‘o__mm'iltee took a round of the library 
and decided that a separate room ftor 
keeping the unpriced publications and one 

frash muy be posted in the library on 
permanent basis for cleaning/dusting of 

bouks placed in almirabs/racks with the 
help एवं Vacuum cleaner or ntherwise. 

The Conunittee selected 5 books for the 

use of the Library. 

The Committee discussed on muny aspects 

pertaining to the display of magazines and 

MEWSPAPETS.. 

(i) The Committee selected 73 books for 
the use of the Library; 

(ii) The Committee decided to hold its 
own meetings at New Delbi on 29th & 

30th March, 19990, 

The Committee discussed some important 
issues pertaining to the functioning of the 
library. 

The Committee observed that all debates 

of Lok Sabha and Rajya Sabha may be 
maintained separately and properly. 

The Committee discussed about the space 

scarcity in the Library. ' 

'h
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COMMITTEE ON PETITIONS 
(Under rule 303) 

1. i) The Committee on Petitions tor the 6th (July) Session, 1998 of Nintih 
Vidhan Sabha was nominated in the month of July, 1998 by the Hon'ble Speaker under 
rule 303(1) of the Rules of Procedure and Conduct of Business in the Haryana 
Legislative Assembly and notified on the 21st उपाए, 1908, 

(if) Shri Fagir Chand Aggarwal. Deputy Speaker was nominated as the Ex-. ' 
Officio chairperson of the Committee. i 

(iti) The names एव the Members of the Committee are-given below :— 

छा... Name of the Memnber 

‘NU' ‘ [ ) 
—..___.________________________. 

1. ShriFaqir Chand Aggarwal. Deputy Speaker Ex-Officio Chairperson 
2. Sbri Narpender Singh. M.L.A. Member 
3. Shri Somvir Singh, ML A. * Member 
4 Shri Anand Kumar Shanna, ML.A’ Member 
5. Shri Siri Krishan Hooda, M.L.A. Member 

(tv) Meetings held and Business Transacted :— 

The Committee did not hokl uny meeting upto 20th Junuary. 1999, 

2. (1) The Committee on Petitibus tor the 7th (Junvary) Session, 1999 of the 
Ninth Vidban Sabha was nominated का the month of January. 1999 by पट Hon'ble 
Speaker under rule 303(1) of घाट Riiles of Procedure and Conduct of Business in the 
Haryana Legislative Assémbly and notified on the 28&th January, 1999, 

(i) Shri Fagir Chand Aggarwal, Deputy Speaker was nominated as the Ex- 
Officio chairperson of the Committee. 

(iti) The names of the Members of the Committee sre given below . — 

St.  Name of the Member 

No. 

_ 1 Shri Fagir Chand Aggarwal. Deputy Speaker कठनवरतफफफ Shri Fagir Chand Aggarwal, Deputy Speaker Ex-Officio Chairperson 
2. Shri Narpender Singh, M.L.A. " Member 
3. Shri Somvir Singh, M.L.A. Member 
4. Sbri Anand Kumar Sharma, M.L.A. Member  , 
5. Shri Siri Krishan Hoodn. M.L.A. Member 

(iv) Meeting held and Business'T—______—__—_-______—_________musau:led':—-' 

The Committee did not hold any meetin £ upto 31st March, 1999,
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RULES COMMITTEE 

The Committee consisting of eight Members of the Haryana Vidhan Sabbu was 
nominated by the Speaker on फिट 6th June. 1996 vide Notification No. HVS-LA-76/ 
06/37. dated the 6th June, 1996. . 

The Committee held no meeting during the period under review. The names of 

Members are shown as under :— 

St Name of Member 
No. 

1. Shri Chhattar Singh Chauhan, Speaker Ex-Officio Chairperson : 

2. Shri Birender Singh, M.L.A. Member 

3. ShriAkram Khan, M.L.A, Member 

4. ShriRamjiLal, व Member 

5. Shri Siri Krishan Hooda, ML A, : Mémber 
6. Shei Kailash Chand, M.L.A. - Member 

7. Shri Narender Singh, M.L A, Member 

The Commitiee neither held any meeting nor presented any Report during the 

period under review. R 



घर 

BUSINESS ADVISORY COMMITTEE 

The Business Advisory Committee which was nominated on 9th January, 1998, 

centinued to function upto 8th July, 1998 wihen a new Committee was nominated by 
the Hon'hle Speaker on the 9th July,. 1998 and was notified vide notification No, HVS- 

'Y+ LA-40/98/29. dated the 100 July. 1998. 

The Committee which wis constituted on 9th July, 1998 held one meeting i.e. 
on 215 July, 1998. The name of the Members of the Committee, Special Tnvitee and 
the meeting attended by each Member/Special Invitee are given below - 

था, Name of Member +  Numberof 

No. meeting{s) 

attended 

1. Shri Chhattar Singh Chauban, Speaker 1 

2. Shri Bansi Lal, Chief Minister ' 1 

- 3. Shri Attar Singh Saini, Minister of State for Parliamentary Affairs 1 

4.  ShriRam Bilas जि Education Minister " Nil 

*5,  Sbri Mani Ram GGodara, Home Minister ] ] 

6. Shri Om Parkash Chautalu. M.LL.A, Nil 

Leader of Opposition 

% 7. Smt Kartar Devi, M.L.A. Nil 

' Special Invitee * 

1... Sbri Fagir Chand Aggarwal. Deputy Speaker 1 

#Shri Mam Ram Geodara, Home Minister, who was appointed as a Special Invitee 

पा the Committee vide notification No. HVS-LA-H)/98/29, dated the 10th July, 

1Y98 and was further nominated asa Member of the Committee vide notification 

. No. HVS-LA-40/98/33 dated 17-7-1998. 

Report Present 

The Following report was presenied on the date noted against ;- 

St No. Subject of Report . Date of 
- Presentation 

1 2 3 

5 1.  Recommendation regarding alocation of time for 21st July, 1998 
कु transaction of Government Business for the meetings 
: of the Haryana Vidhan Sabha held from the 21st July, 

1998 10 24th July, 1998 und from 27th July, 1998 to 

29th July, 1998 i.e. Oath/affirmation, (एटा 
References, Papers to be laid/re-laid on the Table एव 
the House, Presentation of two Preliminary Reports of 
the Committee of Privileges and extension of titne for
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presentation of the final Reports thereon, Presentation 
of Excess Demands over Grants and Appropriation for 
the year 1993-94, Presentation of Budget Estimates 
for the year 1998-99, general discussion एव the Budget 
Estimates for the year 1998-99, Resumption of General 

discussion on Budget Estimates for the year 1998-09, 
and reply by the Finance Minister, Legislative 

Business. Discussion and Voting on Excess Demands 

over Grants and Appropriations for the year 1993-94, 
Discussion and Voting on Demands for Grants on the 

Budget Estimates for the year 1996-99, Apprapriation 
Bill in respect of Excess Demands over (irnts and 
Appropriation for the year 1993-94, Appropriation Bill 
in respect of Budget Estimates for the year, 1998-99. 

[} न कब कथा 

The Committee which was constituted on the 9th July, 1998. continued (0 
function upto 130 January, 1999 and the same was ordered to continue लि the Budget 

Session, 1999 on the 14th January, 1999, 

The Committee which was ordered to continue for the Budget Session, 1999 - 
held two meetings i.e on 28th Janoary, 1990 and 5th February. 19909, The numes of the 

Members ot the Committee, Special Invitees, and the meetings attended by each 

Member/Special Invites are given below -~ 

मै 

Name of Member Sr. Number ot 
No. meetings 

auended 

1. Shri Chhattar Singh Chauhan, Speaker 2 

2. Shri Bansi Lal, Chief Minister 2 

Shri Attar Singh Saini, Minister of State for 

Parliamentary Affairs 2 

4.  Shri Rum Bilus Sharma, Education Minister 2 , 

5. Shri Om Parkash Chautala, M.L.A. Leader of Oppuosition Nil : 

6. Smt. Kartar Devi, M.L.A. Nil ¢ 

Special Invitees 

I.  Sbri Mani Ram Godara, Home Minister 2 __ 

2. Shri Fagir Chand Aggarwal, Deputy Speaker 2 R
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Report Presented B 

The following report was presented on the date noted against each :-- 

Sr. No. Subject of Report Didte of 

Presentation 

2 3 

Recommendation regarding allocation of time for 
transaction of Government Business for the meetings 
of the Haryana Vidhan Sabha held from the 28th & 
29th January, 1999, 15 to Sth February, 1999, 8thto 
10th February, 1999 and 12th February, 1999, i.¢ 
Obituary References, Papers 0 फट laid/re-Jaid on the 
Table of the House, Presentation of the Preliminary 
Reporis of the Committee of Privileges and extension 
of titne for presentation of the Final Repons thereon, 

Discussion on-Govemnor's Address, resumption of 
discussionon Goverior's Address, and Voting of Motion 
of Thanks. Presentation of Suppleimentary Estirnates 
for the year 1998-99 and the Report of the Estimiates 
Committee thereon, Presentation of Budget Estimates 
for the year 1999-2000. Private Members Business 
General Discussion on Budget Estimates for the year 

1999.2000. Resumprtion of General Discussion on 
Budget Estimates for the.year 1999-2000, and reply 
by the Finance Minister. Prekentation of Assembly 
{LCommittee Reports. Discussion and Voting on 
Supplementary Estimates for the year 1998-99 
Discussion and Voting on Demands for Grants on 
Budget Estimates for फिट year 1999-2000. 
Appropriation Bill in respect एवं Supplementary 
Estimates for the year 1998-99, Appropriation Bill in 

respect of Budget Estimates for the year 1999-2000, 
Govermnent Bills 

Resumption of General Discussion 'on Budget 

Estimates for the year 1999-2000 and reply by the 
Finance Minister, Legiskitive Business, Presentation 
of Assermbly Comimittees report; Discussion and Voting 
on Supplementary Estimates for the year 1998-99, 
Discussion and Voting on Demands for Grants on 

Budget Estirmutes for the year 1999-2000, the Haryana 
Appropriation Bill in respect of Supplementary 
Estimates for the yeur. 1998-99: the: Haryana 

" Appropriation Billin respect of Budget Estitnates for 

the year 1999-2000, Govenunent Business, 

28th January.. 1999 _ 

Sth February, 1999
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COMMITTEE ON SUICIDES COMMITED BY FARMERS INHARYANA 

Having heen authorised by the House in its sitting held on 22nd July, 1908, the 

Comimittee consisting of seven Members of the Haryana Vidhan Sabha was nominated 

by the Speaker on the 7th October, 1998 vide notfication No.HVS-LA-100/98/61, 

dated the 8th October, 1998, The provision of Rules 204 to 230 of the Rules of 

Procedure and Conduct of Business in the Haryana Legislative Assembly were made 

applicable (0 the Comumittee, 

The Comunittee held 6 meetings during the period w.e.f. 8-10-98 t0 31-3-99. 

The name of फिट Member and number of meetings artended by each of themare shown 

in the following table बना 

- Sk Name of Members Number of 

Nuo. meetings 

. attended 

1. Shri Faguir Chand Aggarwal. Chairperson i) 

Deputy Speaker - _ ला न - 

2. Shri Karan Singh Dalal, " Member 5 

P.W.D, Minister _ 

3. Shri Ganeshi Laj, _-  Member 3 
Food & Supply Minister 

4, Shi Sat Pal Sangwan, M.L.A. Member 3 

5. ShriAshok Kumar, ML A, Member 3 

6. Shri Dharambir Giuba, ही, ही... Member 3 

7 Shri Anil Vij. ML A. Member 4 

- The dates of meeting.und the business transacted at टाटा! meeting are given 

below ;— 

St Date of Meeting Business transacted 

No. 

1 2 3 

1. 31198 Summoning of Sarvshri Satwinder Singh Rana, 
Narender Singh Rao, Relu पिया, Dev Raj Diwan, 
Randeep Singh Surjewala and Khurshid Ahmed 

M.L.As. to tender evidence 18 witness. 

2. 18-11-98 (iy Paper placed before the Committee, 

(i) Oral evidence of Shri Randeep Singh Surjewala, 

M.L.A.. in regard (0 suicide cases committed by 

turmers in Haryana.



101 

3 1 2 

3. 01-12-98 

4, 22-12-98 

. 5. 23.12-98 

6 29-12-99 

- 

(i) Request by Shri Khurshid Ahmed, M.L.A. for 
adjournment of recording of his evidence. 

(i) Paper placed before the Committee. 

(iii) Observation of the Committee for summoning 
again Shri Randeep Singh Surjewala, M.L.A. to 

wnder ¢vidence as witness before the Committee 

in its meeting dated 22-12-98. 

(iv) Observation of the Committee for summoning 

e e 

Sarvshri Ajay Singh, Birender Singh, Smt. Kartar 
Devi, Sarvshri Jai Singh, Chander Mohan and Dilu 
Ram, MLAs to appear as witness before the 

Committee in its meeting dated 23-12-98, 

- (i) Confirmation of proceedings एव meetings dated 

_ _3-11:98, 18-11-98 and 1-12:98, 

{iit Adjournment of the meeting of the 
Commiitee due to non-appearance of witness, 
Shri Randeep Singh Surjewala, M.L.A, 

(i} Paper placed before the Committee. 

(ii) Oral evidence of Capt. Ajay Singh and Shri 
Birender Singh, M.L.As. as witness. 

ह) QObservation of the Committee regarding non- 

appewrance of witness. 
- न 

{if) Observation of the Committee for obtaining reports” 
of the Deputy Commissioners, Rewart and Jind 
on alleged cases of suicides mentioned by Capt. 

Ajay Singh and Shri Randeep Singh Surjewala, 
MLAs. ’ 

The matter is still under exmination of the Committee, therefore, the report has 
not been submitted 50 far. 

Proceedings 

e
 

\ 

, A record of proceedings of the meeting of the Committee are kept in the Haryany 
- Vidhan Sabhu Secretariat. 

31622-H.V.5 -H.G.P.. Chd.


